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2.3.2004 Present The Hon'ble Shri K.V. 
Sachidanandan, Vice-Chairman 

The appUcant is working as 

Medical. Staff under the respondents' 

department and posted as Hamal. The 

Departmental. Promotion Committee 
meetings were held in the year 1994, 

2001 and 2005 and the applicant 

appeared but his case was not 

considered without any reason. 

3 	Now, by a. memorandum dated 

13/14.12.2005 the respondents 

6 repared a panel of 2 SC candidates 1whereas the notification dated 

5.8.2005 denotes for forming a panel 

2 Junior Clerk (G) (1-UR & 1-SC). 
The applicant's claim is that he is 

the senior most unreserved candidate 
Ind is eligible for the selection. 
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oA.54/268 	 , 

(V 	 Csntd. 

293.2*. 	Heard Mr.M.K.Mzumdar 	learned 
counsel 	forhe 	applicant.. 
Dr.J.L.Sarkar, 	1Larned 	Railay 

• 	 Standing counsel was representd. 

Counsel for the pplicant subm.ts 
• 	 that since there is an urgency in he 

matter and if the appointment is 
Ji t' 	 carried out applicants chance will 

t 	 be bleak and as such he prays stay of 
• operation 	of 	th 	order 	da ed 

13/14.12.2005. Howver, consider ng 

p 	jjf, 	his pleadings and s4bmissions  IN_O ~ _ 

f the view that suEh an order f bx ' ?e 	
staying the operatin of order da ed 

• 	 13/14.12.2005 will adveely aff ct 
* 	

- 	 the functioning of the responden:' 
/ i 	 department and threfore., it wll IA_c 	 H 

suffice for ends of justice if an 
orde,r is isuëd that any s ch b- Lo/lo 6 . 	appointment will be subject to the 
outcome 	of 	the 	0.A. 	I 	o9der 

i-I- 	 accordingly. 	• 

0-tA P2SP 	
•• 	 Issue notice tb the respondet 

Post on 17 .4.2006, 

WVS —;:--; 

cL 
_ c__yt_1oJtj  

L 	 TV 

Vice-Chaiinap, 
bJ 

24.4.200 	Your weeks further time  Is 
granted to file eply atatnen4.  r. 
on 24.5.200 

Vice..Chairt 
mb 

24.05,2Oo 	Learned counsel for the respoiiden 
sought for time to fli le r ply  staten 
Post on 27.O,2OO. Inter order will 
continue till such day. 

m 	 ViCO.ChaiZTnan 

i— oL 

b C- d- 	0 

i. pt 	Vv Vex 
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Notes 
	TJje Pkeaistry 

27.06.2006 	Learned counsel for the respondents 
submitted that he has already filed reply 
statecient. 

Post on 27.07.2006. In the jneantijue 
learned counsel for the applicant is at 

liberty to file rejoin4er g  if ny. 

- Vice-Chairman 

Heard counsel for the parties. 
Considering the issue involved the O.A. 
is admitted • Counsel for the respondents 
submitted that written stateirent has 
already been tiled* pleadings are complete 

post on 7.8.06 for hearing. In the 
'raeant1m the applicant is At liberty to 
1file rejoinder, if any.  

_ 	 Vice-Chairman 
pg   

07i08.2OO6 Presents Hon'ble Sri K.V.Sachiid 
Vice.Chajrman. 	/ 

• Hon'ble Sri Gautam /Ray, 
bninistrative MEm1er. 

V / 	
Learned counsel fr the resiond- 

IV) 	 ents submitted that another dare may 
be fixed and he will inform the learned 

/ 	 counsel for the applicant. Post befre 
• 	 the next £)ivision lench. 

N ember 	 Vice-Chairman 
mb 	 * 
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12.12.06* 	pestthe matter 16.1.*9. al.ngwlth 

	

- - 	

of 06. 

Vice- ChaIrman --- 

ok kLe4\j R'i l 32 . 

16.1. 2007 

/bb/ 

22.02.2007 

Let the case be posted on 02.02.2 7 

(110fl9 with the M.P. 

Vice-Chur on 

Written statement has been fi!ed 
by Respondents .1 to 3. 

Post on 19.03.2007. In the 

meantime Applicant is at liberty to ile 

rejoinder. 

Vice-Chal 
	

n 

/bb/ 

13.3.2007 	Let the case be posted on 

19.03.2007. 

H 
H 

Member (A) 	 Vice-Chairman- 
b ie- )totL' kA 
	/bb/ 

19.03.2007 Present: 	Hon'ble 	Shri 

cI!x k 'L 	kb- 
o-  

1_ i  

:~41  ~16  

Sachidanandan, Vice- Chairman 

Hon'ble Shri Tarsem Lal, 
Administrative Member. 

Post this mattter before, the next 

Division Bench. 

Member 	 Vice-Chairman 
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27.4.2007 Present The Hon'ble Mr. G. Shanthappa 
Member (J) 

The Hon'ble Mr.G.Ray, Member (A) 

None present for the parties. The 
name of Dr J. L. sarkar. learned Railway 

standing counsel has not been shown in the 
cause title. Registxy is directed to show the 

name of Dr J.L.Sarkar, learned Railway 
standing counsel for the respondents in the 

cause title as well as in the cause list. 

Post before the next Division Bench 

for hearing. 

3  ~_;, - --m ~), D5-07,  " Member (A) Memb 

I pg/ 
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- None appears for the Applicant nor 

the Applicant is present. However, Dr. 

J.L.Sarkar, learned Standing counsel for 

Railways is present. In order to give one 

more opportunity to the Applicant call this 

matter on 10.06.2008 for hearing. 

Send a copy of this order to the 

Applicant in the address given in the O.A. 

(M. R. Mohanty 
Member (A) 	Vice-Chairman 

None appears for the Applicant, nor 
the Applicant is present. However. Dr J.L. 
Sarkar, learned Standing Counsel for the 
Respondents/Railways is present. In order 
to give one more chance to the Applicant 
call this matter on 18.08.2008 for hearing. 

• Send a copy of this order to the 
Applicant in the address given in the O.A. 
so that he may come ready for the hearing. 

(Khushiram) -. 	(MR. Mohanly) 
Member (A) 	Vice-Chairman 

pg 

10,06.2008 

in 

¶4 	.• 	
.4 	 ,,. 
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18.06.2008 	Non&avears for the ADDlicant nor• 
the Applicant is presé'nt.. It is reported that 

Dr J.L. Sarkar, learned Counsel for the 

Respondents/Railways is sick for which he 

is absent. 

Call this matter on 01.08.2008 for 
\-o hearing; when the Respondents should 

disclose as to what was the vacalcy 

position (in respect of SC candidates and 

UR candidates) in the Roster. 

ok 0Tc2&- 	 Send copies of this order to the 

Applicant and to th:e Repondents, in thé:.; 
a41 Aô ,WCI7 

	addresses given in the O.A. 

(KhGshirarn) 	(M.R. Mohanty) 

L4 g. 
	 Member(A) 	ViceCheirman 

	

01.08.08 	None appears for the Applicant nor 

the Applicant. However, Dr J.L.Sarkar, 
learned Standing counsel for Railways 

	

* 	 is present. 
31 	

Call this thatter on 05.09.2008 for 
orders. 

fr 11 ~ 

(Khushiram) 	(M.R.Mohanty) 
• 21 9 	0 	 Member(A) 	Vice-Chairman 

pg 

	

05.09.08 	Mr M.K.Mazumdar ,  learned counsel 

for the Applicant is on accommodation. 

However, Dr J.L.Sarkar,. learned 
Standing counsel for Railways is 
present. 

Call this matter on 31.10.2008. 

LV  x — 'i 

	

(I s nram) 	(M.R.Mohanty) 
Member(A) 	 Vice Chairman 

j 	
- 
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O.A.54 of 06. 

03.10.2008 	On the prayer of learned counsel 

appearing for both the parties, call this matter 

on 052008 for hearing. 

(S. N. SfiIia) 	 (M. R. Mohanly) 
im 	Member(A) 	 Vice-Chairman 

05.11.2008 	None appears for either of the parties. 

Call this matter on 28th November, 2008 for 

heari g. 

(S.Nhi) 
Member(A) 	 (4Moty) 

Vice-Chairman 
t)L4 (L4, 

I 	 . 	 j 

•i/ :.h!&: 

9Jri9 

	

2811.2008 	None appears for the Applicant nor 

the Appl.cant is present. However, Dr j.L 
Sarkar1  learned Standing Coursel for the 

14 	i. 	 • 

Railways, is presenL 

.. 

Call this n. aLter on 08.01.2009 for 
heatng. 

(M.R.Mohanty 
Vice-Chairman 
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Hazumdar, 1erned c•unsel 
09.01.2009 	Kr .it .K 

. 	
for the Applicant, for the 

Applicant is present Dr. J. L. Sarkar, learned 
Standing counsel for the Railways is present 

Call this matter on 18th February, 2009 
for hearing. 

(M.R.Mohant) 
-. 	 Vice-Chairman 

Im 
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O.A.54/06 	 '. 

18.O2009 	Call this matter on 06.04.2009 

1J / 	 (M.R. Mohanty 

Vice- Chrirman 
(-72, 	 liii 

2tiO9  
OA.54/06 

0604.2009 	Call 	this 	matter 	on 

19.05.2009 for hearing. 

j( 7-0-3 

(M.R.Mohanty) 
Vice- Chathnan 

pg 

19.05.2009 	Heard Mr. M. K. Mazumdar, learned 
- 

	

	 oz)uneel appearing forthe Applicant and Dr. 

J. L. Sarkar, learned Standing Counsel for 
U 	 c 	 - 

the Railways, and also perused the materials 
• 	placed on record. 	 - 

Heaiing concluded. Order reserved. 

WR.Mdr~dy) \ 	 Y- - 
(N.D.Dayal) 	ViceChairmah t• 

Member(A) 
 lin 

' 	 28.'65.2oth 	--udgment prOnounced in open 

• court kept in separate sheets. 
OL' 	a 	• 

O.A. is disposed of in terms of the 

order passed separately. 

(N. .Dayal) 	 (M.R.Mo anty) 
Member (A) 	 Vice-Chairman 

-. 	
/bbf 

MOM, 	
- 

)fN 	 ct 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No, 54 of 2006. 

/L 
DATE OF DECISION: Ak -05-2009. 

Sri Tarapada Kumar Das. 
............................................Applicant/s 

Mr M. K. Majurndar 
.................................Advocate for the 

Applicant/s 

-Versus - 

Union of India & Ors. 
............................... ............................................ Respondent/s 

• . 	Dr J.L. Sarkar, Railway Standing Cousel 
......... .................. .............................................. Advocate for the 

	

- 	
. 	 Respondent/s 

• 	 CORAM 

• 	 THE HON'BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN 

THE HONBLE MR N.D. DAYAL, ADMINISTRATIVE MEMBER 

Whether reporters of local newspapers may be allowed to see H. 	. . 	•• 	the judent? 	 No 

Whether to be referred to the Reporter or not? 	,Y/No 

Whether their Lordships wish to see the fir copy of the 
judgment? 	 p's/No. 

7 
Vice-Chairman/Member(A) 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH 

Original Application No. 54/2006. 

Date of Order : This the .2 	Day of May, 2009. 

THE HON'BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN 

THE HON'BLE MR N. D. DAYAL, ADMINISTRATIVE MEMBER 

Shri Tarapáda Kumar Das 
Hamal 
Central Hospital, 
N.F.Railway,Maligaon, 
Guwahati-1 1. 

By Advocate Mr M.K. Majumdar 

Versus- 

1.Union of India, 
North East Frontier.Railway, 
Represented by the General Manager, 
Maligaon, Guwahati- 11. 

2.General Manager (Personnel) 
N.F.Railway, 
Maligaon, Guwahati- 11. 

3.Semor Personnel OfficerIRP 
N.F.Railway, 
Maligaon, Guwahati- 11. 

4.Sri Ganesh Ram (SC) 
Senior Record Sorter 
Medical Department 
Central Hospital, 
Maligaon, Guwahati 11. 

5.Sri Rajkurnar Das (SC). 
Jdr. Peon. 
CMD,'Maligaon, 
Guwahati- 11. 

By Dr J.L.Sarkar, Railway Standing Counsel. 

Applicant 

Respondents 

/ 
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ORDER 

The Applicant is aggrieved by the memo dated 13/14.12.2005 

issued by the N.F.Railway wherein it is stated that Shri Ganesh Ram, 

(SC) Sr. Record SorterlMD/CHIMLG and Shri Rajkurnar Das (SC)Jdr. 

Peon tmder CMD)MLG have been found suitable and empanelled for 

promotion to the post of Jr. Clerk/G in the scale of Rs.305045901' as 

approved by CMD on 12.122005. Such ernpanehnent had been made as. 

a result of selection from Group D to Group C for promotion against 33-

1/3% DP quota of Medical department. The service on the private 

respondents has been completed. The Tribunal, by interim order dated 

02.03.2006 has directed that any appointment would be subject to the 

outcome of the O.A. 

2. 	The learned counsel for the applicant has placed the proceedings 

of the Selection Coimnittee which show that there were two vacancies 

(UB-  1, Sc. 1) and options were called for from eligible Group D staff of 

Medical department. Six candidates appeared in a written test on 

26.09.2005. Viva voce test was not required as'per'the new instructions. 

Out of them 4 candidates qualified by securing 60% or abOve marks. As 

per Record of Service further marks out of 15 were allotted to the 

candidates and resultantly keeping in view the seniority position the 

above two candidates, were empanelled out of those who had qualified. 

However, the selection Committee did, not recommend the applicant 

even though he secured outstanding marks of more than 80% because 

/ 
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4 	he could not supersede more than 50% and there was only one senior 

candidate above him i.e. Ganesh Ram. 

The learned counsel for the applicant has stated that earlier in 

1994, 2001 and even in 2005 the applicant had not been empanelled 

and now again for the second time in 2005 he has been overlooked. It is 

contended that the applicant was eligible in all respects and was 

successful in the written test having qualified with marks above 80%. 

The vacancies were TJR- 1 and SC-I but still the respondents had 

empanelled 2 SC candidates. The applicant was the seniormost among 

the unreserved candidates. It is submitted by filing additional 

statement that if as per the rules a candidate getting more than 80% 

was to supersede 50% of the candidates above him, there being only one 

candidate above the Applicant, Shri Ganesh Rain, the applicant should 

have been placed at the top of the panel by the practice of rounding up. 

In this background the applicant seeks direction upon the respondents 

for selection, against 1 unreserved post by cancelling the selection of 

anyone of the selected SC candidates from the panel. 

The respondents have opposed the applicant's claim and stated in 

their reply that the process of selection required attaining qualifying 

marks of more than 60% both in professional abffity as well as in 

aggregate. Sri Ganesh Ram, qualified with 74.87% in written test and 

record of service taken together. Being the senior most, because he was 

working in the higher grade of Rs.2750-4400/-; he was recommended by 

the Committee for the IJR post and Sri Raj Kurnar Das (SC) was 

considered against SC post in terms of Railway Board letters dated 

I. 	 ' 	I 
19 
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20.06.2003 and 22.09.2005. The applicant was not found suitable and 

was junior to Ganesh Ram. It is stated in para 2.8 of the reply as 

under: - 

"AS per the Railway Board's letter No.20.6.2003 in 
relation to post SC/ST candidates who are selected by 
applying the general standard and whose names in 
the selection list/penal appear within the number of 
U.R vacancies are to be treated as selected as on their 
own merit and adjusted against unreserved post. As 
such the selection finalized on 12/14-122005 is in 
order." 

5. 	The learned counsel for the Respondents has drawn attention to 

para 2.6 of the counter reply where the names of the candidates are 

stated to have been arranged in order of seniority. While Shri Ganesh 

Ram is shown at the first position, the applicant is placed in the second. 

Shri Raj Kumar Das is in the fourth position. It is informed that while 

Shri Ganesh Ram scored 74.87% the applicant secured the highest 

percentage of 94.57. The person in 3rd  position did not qualify. Sri 

Rajkumar Das got 94.15%. The learned counsel for the applicant 

submits that if the list of candidates is in order of seniority, the 

applicant being in the 2nd position and having qualified with the 

highest percentage should have been recommended for empanehnent 

on merit. It is therefore, contended that the empanelment has been 

wrongly done and is ifiegal. The learned counsel for the Respondents 

has referred to Rule 2 19(j) of IREM Vol. I which it is stated is relevant 

to the case and relates to the procedure to be adopted by a Selection 

Board. It reads as under: 

"The names of selected candidates should be 
arranged in order of seniority but those securing a 
total of more than 80% marks will be classed as 

/ 
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outstanding and placed in the panel appropriately in 
order of their seniority allowing them to supersede 
not more than 50% of total field of eligibility." 

This is a rule of 1979. There is no mention of this Rule in the counter 

reply. Also, orders of 20.06.2003 and 22.09.2005 are not traceable on 

record. 

It is observed that if there was no such rule, Shri Ganesh Ram, if 

seniormost, would succeed, having qualified with more than 60%, being 

in the first position on the panel. On the same analogy, the applicant 

would also succeed being in the second position. But, as per the 

respondents Ganesh Ram has been recommended against IJR vacancy 

on his own merit. To the extent that the selection was prescribed in 

terms of attainirg more than 60% qualifying marks and thereafter 

empanelinent was based on seniority, it could not be said to be a 

selection on comparative merit of those who had qualified so as to treat 

Ganesh Ram as in the first position and recommended over others 

against HR vacancy on his own merit under normal standards. In fact, 

the Selection Committee appears to have taken into account Rule 219(j) 

of IREM Vol. I because in para 13 of the proceedings it is inter alia 

noted as under: 

"The Selection Committee recommends the name of 
Shri Ganesh Ram (SC) against HR post and Shri Raj 
Kumar Das, Jdr Peon against SC post. Shri T.K.Das, 
Hamal under MD/CHIMLG who secured outstanding 
marks obtaining more than 80% could not be 
empaneiled as he can not supersede more than 50% 
and there is only one Sr. candidate above Sri Das." 

We are compelled to examine Rule 219(j) as we are not satisfied 

that it is amenable to interpretation and application without giving rise 

'7 
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to doubts in that regard. The expression "allowing them to supersede 

not more than 50% of total field of eligibility" is not self explanatorY. 

For instance, it is not clear therefrom what is meant by the total field of 

eligibility. It could be construed as the total number of candidates who 

are placed above in the panel, keeping in view the concept of 

supersession, where the panel is a list of candidates found eligible for 

appointment. However, if the number of candidates above is an odd 

number, it is not explained how 50% is to be decided. It may be that if 

there are 5 candidates ahove, the supersesSiOfl would be restricted to 

only two candidates since otherwise three would become more than 

50%. Besides, the expression used is "not more than 50%". If such view 

is taken, then in the case of the Applicant, it may not be permissible to 

let him supersede Ganesh Ram, who was the only candidate above him 

even if he was not outstanding and did not have more than 80% marks, 

since such supersession would be construed as more than 50%. But, 

applying this rule in the case of Raj Kumar Das, it could result in his 

superseding the applicant since there were only two qualified persons 

above him in seniority. But it is not the respondents case that 

candidate with outstanding marks could supersede those above them 

even if some of them also had outstanding marks. Besides the 

applicant had more marks than Raj Kumar Das. The learned counsel 

for the Respondents initially stated that the reservation roster had 

exhausted itse]f and would not be relevant, but later on being asked 

again1placed a copy of what is referred to as post based roster but carries 

/ 	I 
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various iuformation in manuscript which is not inteffigible in the 

absence of any explanatory note. 

Learned counsel for the applicant has drawn attention to 

Annexure1 and pointed out that date of appointment of the applicant, 

whose name appears at serial No.5 thereof, was 23.7.1981 and it was 

therefore incorrect to suggest on behalf of the Respondents that he was 

appointed in 1987 as contended during arguments. It is further pointed 

out that merely to state that those working in higher grade will rank 

senior cannot suffice to establish seniority of Ganesh Ram as no 

material has been placed on record in support of such contention by 

way of either a seniority list or any policy decision. However, even if the 

seniority is taken to be as ifiustrated in para 2.6 of the counter reply 

the applicant is in the second position and has the highest marks 

amongst those who were outstanding and, therefore, in terms of the 

grounds advanced in the O.A he is entitled to be appointed in 

accordance with the vacancies announced. 

It is well settled that the Court would not ordinarily interfere 

with the recommendations of a Selection Committee which has the 

requisite expertise in such matters. But, if it is felt that the 

recoimnendations are unreasonable or arbitrary in any manner there is 

no bar for the Court to intervene in judicial review. We are unable to 

agree that Ganesh Ram had to be recommended against the UR. 

vacancy on the basis of own merit in the Selection. Therefore, 

reconnnendation of Raj Kumar Das against the SC vacancy on that 

account would also not hold. Ganesh Ram was there in the first 

/ 
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position as he was regarded as senior most and had qualified with over 

60% marks, and the Applicant could not supersede him in terms of the 

Rule 219(j). In fact Ganesh Ram did not even have more than 80% 

marks to lay any claim to being in the first position on merit. 

10. In view of the above discussion, we set aside the proceedings of 

the Selection Committee dated 7.12.2005. The respondents would be at 

liberty to initiate fresh selection and finalise the same in accordance 

with law. No costs. 

4(3 	
- (17 

(N.D.DAYAL) 
	 \IORANJAN MOHANTY) 

ADMINISThATWE MEMBER 
	

VICE CHAIRMAN 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI BENCH 

GUWAHATI 

0.A.No54/2006 

Shri Tarapada Kumar Das 

......Applicant 

V 

U.O.I. & Ors 

. .......Respondents 

MEMORAMDUM FILED BY THE COUNSEL FOR THE RESPONDENTS  

As desired by the Hon'ble Division Bench I am submitting copy of the post 

based roster (33 1/3 D.P. quota) for the category of junior clerk in scale of Rs 

3050-4590/- under Chief Medical Direj1N.F.Railway, Maiigaon and Medical 

Director, N.F.Railway, Maligaon. 

Filed By :- 

Dr. J.L.Sarkar 

S.C.Railway 

CAT- Guwahati 
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File in Court on... 

Court Officer. 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH 
GUWAHATL 

O.A..No.54 of 2006 

Shri Tarapada Kuniar Das 

-Vs. 

Union of India & Ors. 

Additional ffound 

As per Railway rules in selection one who gets more than 80% Is treated as 

outstanding. A candidates who is outstanding Shall supersede 50% of the senior 

candidate. 

In the present case applicant is shown as No.2 as per Railway's own 

statement and there is only one candIdate above the applicant. 

In the circumstances my humble submission is that when the applicant has 

secured outstanding maz*s of 94.57 he shall supersede 50°Yo, there being only o ne 

senior above him, the 50% shall be one by practice of rounding up. Then the 

applicant comes top in the panel and Sri Ganesh Kuanar secured 2 nd  position. 

This is in additionto my submission already made. 

Nh1tJ 

M.LMajumdar 1 3 
Advocae 

N.B.Copy to Dr J.L.Sarkar, Sr. Standing counsel for Railways has already been 
handed over. 

Al 
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I 'V Proceeding of tje 	 J."oL.h .. Cl 	 C' in 
scale Rs. 3050-490/- against 33't% vacancies In Medical DeparthwnL 

1) 	In order to fill up 2 ( Iwo ) vacancies of Jr. ( lerkl( i in scale Rs. .4U5l-'l59t),- 
in Mcdic.al Dcpaiiment against 33 ¶'% DP quota, a notification was issued 
vide No. E/230/1 (Mcd) dated 05.08.2005, calling option floni the eligible 
Group 'I)' stall of medical l)epartmcnl, who have completed 3 years 
continuous and regular servi(;e. 

2), 
, 

1'hp community wise brek up ni the above mentioned 02 (two ) 
vacancies 

 arcasunder :- 
03 

Uk—Ui :sc 01 
ST - Nil 

 

 

Court Officer. 

As per extant provision of lRlM, all the Group 'D' staff, of ivldical 
Department, who have complete4 minimum 03 (three) years of continuous 
service are eble to opt fbi appearing the above selection. But, this does not 
apply to SC/' I candidates 

Ln the ahnve notification dated 05:09.2005, the date of written test was ,...  
indicatcd to he held on 26.09.05 in CMD/MLG's.officc at 10.00 brs. 

In response to the above nolil.icatiun. :i total of06 ( six) Gr. '1)' stall of CMI) 

jl
&fMLt''s ollice, submitted their options to appear in the above selection 

hand 11 the optees were found eligibk. 

1
.

1Subsequenily. further to the abovç notification dated 05.0X.2005 it was 
decided to hold the written tct in connection with the above selection from 

D to Ut. C in rvkdic it dcpaitnient ott 26.09 05 at 10 00 ills in 
vlD/Mi Li's ofiice and the controlling oflicers of all the 6 optécs were 

..athiiscd to spare and direct them to attend the above written test on 25.09.05. 

The post of Jr. Clerk/Ci in scale lts. :3050-4590/- is a "selection" post and as 
such as per extant instruclions, the vacancies in this category are required to 
be filled up by "positive" act of. selection, in the fUrm of wiliten examinalioti 
only. In this respect, it may he mentioned that Iailway Hoard vide their letter 
No. E (NG) 1-2003/CFP/2 dated 29.09.2003 (PBR No. 165/2003) have done 
away wftlt the viva-voce tl s it1)10  14 skiion )Iuccc e\ceptni very few 
categories. As such, in this instant. selection thom (il 'I)' to ( i. 'C' (Jr. 
.Clerk/c) in Me(lical department, vv.i-voce le: -!t-is,  not required to he held as a 

of the selection. 

X). 	Accordingly, the total marks br assessing prolessional ability of the 
candidates shall he 55, 

9) 	In order to conduct the ahovc scie"- un. (ilI) and CPO1 , have constituted the 
sc.k.ction commiuce. me.mt)cis he . n!mating the tblbowing offlccr idc. 

(initd..... 2. 

:c  
Co

VV   \ 

}\fr 

ejj 

(i 
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(2) 

(IM( P)fMI AG's confidential letter No. F7230i1 (Med)IC()N dated 13.09.2005. as under 

SN Nim& designation of the uflicer jobassipiud  Nomrnatcd IYN, I 
1 Dr. (Ivhs.) S.Dhar, DMO/CII/ML( To evaluate the CMI) 

answer sheets  
2 Dr. (Mrs.) J. Hniai, DMO/PNO(E) 	. To sut thequeiun CMI) 

paper  
3 Er. S.K.Deka, DY. CIvIDT[IQ As a Hall officer CMI) 
4 Mr. it Narzaiy, SPC)/RJ' As the member from CPO/A 

Personnel branch 

As per extant instructions, the question paper was set both in Hindi and 
Engish. 

cwnften teat held on 26 09 05 'di the 6 (six) candidates appeared and out VA 
of6 (six) 04 (four ) candidates could qualify by securing 601,6 or above marks 
h; 

Accordingly, the committee scrutinized the working reports of the candidates 
and also their sorvico records to award marks out of 15 marks allotted under. 
the.116ad " Record of Service" and awarded marks to the candidates on 

a  consensus basis. Ihe marks have been allotted on the basis of various 
attributes as recorded in the relevant columns of working reports of the 
candidatcs for last 3 years and aLso on sc.nitiny of service records; 

13) Based on the overall perthrmance of Ihe candidats, the selection committee 
members recommended the following candidates to be empanelled for 
p1inotion to the post of Jr. ClerkiU in scale Rs. 3050-4590/- in Medical 
department against 33 ¼ % quot:!. i\s per extant instructions of Railway 
Board, those crnpancllcd candidates will havc to qualify the typing test 30/25 
w.p.tn. within 02 (Iwo) eai 1i:om the dale of theh: promotion, otherwise, they 
will he liable to he reverted. 

File in Court 
Panel position as per seniority will he as under 

CouOfficer Shn (ianesli lam, Sr. Record Sorter under MD/Cl-I/MI .(i (S() 
Sri RaJ Kim 	

5 
ar, Jdreon 	under CMD/ML( (SC) 	L . 	if/ 

'lbe selection committee reconiends the name ol Shri Ganesh Ram (SC) against 
UR post.and Shri Raj Kwnar Das, idi. 1 ou ;igaiiist 5(2 post. .Sh.ri 11.Das, 1-Jamal 
under fvlD/CH/ML'J who seemed oiils(andio marks obtaining inure than, 80% 
could not he empahelled as he can not supersede more than 50% and there is only one 
Sr. candidate above Sri Dasj 

	

14) 	. The tabulation s)l iselsed l,erwiih. 

	

5) 	ulie select list may please he pt appi. . 'a'ed 1W 	II) 

Mr. R.iNa L V 
wI 6  

(Dr. 1\4rs, S.Dhan) 
L)M.O/CJ .IJMLG 

/• 	I 
( .l.}r. j\'lrs.J.lint:'.r 

\ 



f 	4 	 Tabulitim sheet for selettion for the pcsl o Jr Clerk/C ft oin Gi .D to Gr.0 in scale of RS.3O5O4 	jfMeJica(Deprtaint g nnst 33 1/3% [)Jjwti - 
- 	 Their names are arrange in order of seniority. -  

C7  ' 	 Total ?•o. ol'pots 02 
UR1 	-. 

.sc=oi. 
CO \ 	 sr=&a 

;7 e-&---  Place of JCornmun D).B D.OA D.O.Pto Scaleof2 ;  Educational 	WiTest Reout 1thl u&ks 
no designation posting tv * the grade payt QuaI4cation 	Marks Of Maik 

L '- ----- semcer 
- 	 '- 	'- 	 - - 	85 - 15 ieo 

1 2 3 T 4 	5 - 6 7 	8 - 	9 	10 	11 12 13 
Sri G2nesh Ram MD/CR SC 	03'0:3/62 0919181 01111103 	2750-4400/ Class IX 	,- 

(C5' 5 	' Sr.R/Sorter /MLC- - pd 
2 SnT.K.Das, MD! UI 	2201/60 04/10/87 As 	25503200/ HSCLpas5ed 	 ,,, 

57 ((-' 
i, 

Harnal MLG  16/11/88 Hamal 
3 Sri Chusen MD/CR ST 	- 	i6'01/66 31108'89 24/5103 	2650-4000/ Class IX TJv vv- 

Ch.Boro,RiSorte /MLC-  gi - 
r 

' ShRajkumar CVD 	CuIYb01 2415/90 HI 1/4/01 	2610-3540/ HSLC 
Dasjdr,Peon MLG 	: 

iJ/88 As 	- 	2550-32001 
 Passed 	0 7l ) 

Clath VIII Sh.Subhash CW]Y 	UF 	97.6: 
Chanda,Hamal MW.  1)19/97 Hairal Paszed  
Sh.Paresh 
Ch.Baro,Jdr. 

MD/CR 
IMLC- 

1126 02/02/96 22/5103 2610-3540/ HSLC  
appeared 	7. c't 	9 10/02/01 

P'on  

Lr6Ce..s&L 

c r 

44A 	fr 

Olg e

v'C  z (W) 

•1 

Deal 	- 	 OS'E'Med 
	

(Signature of Ccmmittee member with desigiauon 

Approvedby 	-. 

— 	
r 

t 1 PY 

- 	 - 



File in Court 

':~ 4V 
Court Officer, 

IN THE CENTRALADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH :ATGUWAHATI 

O.A. NO. 54/2008 
Shri Tarapada Kumar Das 

Applicant 

-Vs- 

N.F. Railway & Ors 

Respondents 

SYNOPSIS 

The applicant, in this application, challenges the legality 
and validity of impugned order No. F/230/2 (MED) dated 
13/14.12.2005 issued by the SPO/RP for General 

N. F. Railway whereby selecting 
the private respondent against 33.1/3% departmental 
promotion quota of medical department violating the notifi-
cation dated 05.08.2005 whereby it was sought to form a 
panel of two(U 	indSC -1). 

LIST OF DATES 

Date Particulars Annexure - Para No 
09.05.1981 A screening Annexure I Para 4.3 

committee was 
held 

23.7.1981 Theapplicant Para4.3 
was qualified for 
absorption 
against existing 
vacancies of 
class IV 
category 



Date Particulars Annexure Para No 
04.10.1982 The absorption . Para 4.3 

was approved  

04.02.1987 A memorandum Annexure.1 Para 4.3 
was issued by 
Dr. B.D.Bordoloi 
DMO(G) for 
AMCO/CH/ 
Maligaon  

18.08.1988 The applicant Para 4.4 
waspostedin 
the post of 
Hamal by the 
office order No. 
E1283/1 40/14/ 
Part II  

16.11.1988officeorder Para21 
dated 18.8.88 ofw.s 
was effected 

05.08.94 Awrittentest Para4.4 
was held for 

• departmental 
promotion to the 
post of Junior 	. . 

Clerk(G)  
8.11.94 in the . Para2.1 lQualified 

written test . of w.s 

16.01.95 Arefineddàte Para4.4 
for viva - voce 
test  

24/ Applicant was • Para 2.1 
25.04.95 not empaneled of w.s 

• forthepostof 
Junior Clerk.(G)  

12.05.01 Anotherwritten Para4.5 
testwas held for 
departmental 
promotion to the 

• post of Junior. 
Clerk (G) 	• • • 

(. 



Date Particulars Annexure Para No 
14.06.01 Viva - vocetest Para4.5 

was held  
09.01.04 lGradation list. Para4.8 

published 
09.12.04 Issued notifica Para 4.7 

tion for the post 
of Junior Clerk 
(G)  

25.01 .05 Office order for Annexure 2 Para 4.7 
written test 

13/ Cancellation of Annexure 3 
15.07.05 notification 

dated 9.12.04  

05.08.05 Notification for Annexure 4 
the post of 
Junior Clerk (G) 

13/ Memorandum Annexure5 
14.12.05 issued for result 

td  

4 
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4 	 File in Court Oil.... . 

CoutCflCer 

IN THE CENTRALADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH : AT GUWAHATI 

O.A. NO. 54/2008 
Shri Tarapada Kumar Das 

Applicant 

-Vs- 

NF. Railway & Ors 

Respondents 

-J 

SYNOPSIS 

The applipant in this application, challenges the legality 
and validity of iMipuggned order No. F/230/2 ) dated 
13/14.12.2005 issued bythé SPO/RP for General 

hager(PMligaQn, N.F. Railway whereby selectin 
theprivate respondent against 33 1 /3% n al 

CPO  

204Qhereby it was sought to form a 
paneloftwo(UR- I andSC-1). 

LIST OF DATES 

Date Particulars Annexure Para No 

09.05.1981 A screening Annexure I Para 4.3 
committee was 
held  

23.7.1981 The applicant Para 4.3 
was qualified for 
absorption 
against existing 
vacancies of 
class IV 
category 



Date Particulars Annexure Para No 

04.10.1982 The absorption Para 4.3 
was approved  

04.02.1987 A memorandum Annexure I Pära 4.3 
was issued by 
Dr. B.D.Bordoloi 
DMO(G) for 
PMCO/CH/ 
Maligaon  

18.08.1988 The applicant Para 4.4 
was posted in 
the post of 
Hamal by the 
office order No. 
E1283/140/14/ 
Part Il  

16.11.1988offlceorder Para2:1 
dated 18.8.88 ofw.s 
was effected 

05.08.94 Awrittentest Para4.4 
was held for 

• departmental 
promotion to the 
post of Junior 
Clerk(G)  

8.11.94 Qualified inthe . Para2.1 
Nritten test of w.s 

16.01.95 Arefineddate Para4.4 
for viva - voce 
tet  

24/ Applicant was Para 2.1 
25.04.95 not empaheled of w.s 

forthe post of 
Junior Clerk.(G)  

12.65.01 Anothërwritten Para4.5 
téstwàs held for 
departmental  
promotion to the ' 

post of Junior 
Clerk (G) , 

O 
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Date.ParticularsAnneSwre 	ParaNo 
ViVa.-voceët 	 Para4. 
washeld 

09.01.04 Gradàtjo, list. 	 Para 4.8 
published 	. 

09.12.04 issued notifica 	. 	 Para 4.7 
tion for the post 	 . 
of Junior Clerk 
(G) 	 . 	. 	. 

25.01.05 Office order for Annexure2 	Para 4.7 
ritten test 

13/ 	Cancellation of Annexürë 3 
15.07.05 notification 	. 

dated 9.12.04 	. 

05.08.05 Notijcatjon for 	Annexure 4 • 	
• the post of 	• 
Junior Clerk (G) 

IN • Memorandum 	Annexure 5 
14.12.05 1 issuedforresuit 
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Name of the Ipp1icantT. CkA  

aespondants:-Uni.Ofl of India & Ors. 

c No. of *pplieant(S)' 	S  
Is the applicatiion is the proper form Yee 

Whether name & description . and address of the all the papers boén 

furnished in cause titl3 	Yes 

Has the application been duly signed and verified 	Yes 

Have,  the •opies duly signed :-  Ye, ,ffIO. 

Have suffieieflt number of copies of the application been filed :Yes o. 

Whether all the annoxure 	tb$ o mpleaded _ 
Whether b1th 	nsatiOfl of ducOmefltS in the Lanuago 

yes 
Hs the application is in time 

**sthe Vokatlatnama/Mm0 f appearflCe/Uth0 sati0fl is 

Is the application by IP'/fOr 	 t 

Has the application is maitanable : Yes INO. 

Has th Impugned order original duly attostd been ftled. Ye/' f( 

Hs the legible copies of the annexura duly attested filedYS/-. 

Has the Index of the ducome 	
a nts been filed allvail3b1 

Has the reciired number of envoloped bearing full adre55 of the 

rcspofldants been filed- 

Has the declatatiofl as rouird by jtem 17 of the formYe5 

hether the relief sough f or arises out of the Single Yes/).0 

Whether interim relief is p?ayed for : Yes/ 
;Uppo tted  

Iscas of ondonati0fl of deloy is filed is"t  

Zhether this Case can be heard 4 jagLe—efl'°' Bar4h 

Any other poiatd -. 

aesult of the 5crutinY with inLtil of t $crutiny Clerk; 

M~ 

 
16 . 
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18.! 
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CENTRAL ADM1JSTRt1 
GUWAHATI BENCH 

Original Application No. 	/2005 

Shri Tarapada Kumar Das 

Vs. 
ort 

.N.F.Railway & Others 

SYSNOPSYS 

The applicant joined in service as Medical Staff in 

1979/1980, 

A Screening Committee was held on 9.5.1981. 

On 23.7.1981 the applicant was absorbed permanently on 

completion of .240 days as class-IV. 

On 18.8.1988 applicant was posted in the post of 

Hamal. 

In 1994 a departmental promotion committee was held, 

the applicant appeared in the written test and viva voce 

but his case was not considered. 

Next departmental promotion committees held in the 

year 2001 and 2005 and applicant appeared but his case was 

not conside red without any reason. 

The latest departmental promotion committee held on 

26.9.2005 to select 1-UR &. i-SC candidate but the 

respondent vide memo dated. 13/14. 12.2005 p  repa red a panel 

of 2SC candidates denying the case of the applicant who is 

the senior most unreserved . candidate, - Hence this 

• application. 

1-7 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
.GUWAHATI BENCH 

Original Application No. 	_j2006 

Shri Tarapada Kumar Das 

Vs. 
U4o 	O 	tu; 
N.F.Railwáy & Ors. 

I LD..  E X 

SI. 	No. Particulars Pacies 

 Original Application I - 
to 

 Verification 

 Annexure 	- 	 3. 

 Annexure - 2 
. 2. 

S. Annexure - 

 Annexure - 4 

 Annexur'e 	5 - 

Filed by 

l VJ.0OfY\4U 

Advocate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH AT GUWAHATI 	LL c 

(An.appUcation under Section 19 of the Administrative 
Tribunals Act, 1985) 

• 	 Original Appucation No. .4/2005 

BENEEN 
Sri Tarapada Kumar.Das 
Hamal. 
Central Hospital 
N.F.Railway 
MaUgaon, Guwahati - 11.. 

. 	. Applicant 

- 	AND — 

UarL. O 	\4\ 

1 	North East Frontier Railway, 
Represented by the General manager 

• MaUgaon, Guwahati - 11. 

General Manager (Personnel) 
N. F . Railway 
MaUgaon-11. 

Senior Personnel Officer/RP 
• N.F.Railway 
MaUgaon-11, 

Sri Ganesh Ram (SC) 
Senior Record Sorter 
Medical Depa rtment 
Central Hospital. 

• Mal.igaon-11, 

Sri Rajkumar Das (SC) 
3d r. Peon 
CMD, MaUgaon- 11. 

• . . Respondents. 

DETAILS OF THE APPLICATION 

I. PARTICULARS OF THE ORDER(S) AGAINST WHICH THIS 
APPLICATION IS MADE 

This application 	is made against • the o rde r 

No.F/230/2(MED) dated 13/14.12.2005 issued by the 

' cLt&. POLC/ 	TV7 £LJ1.- 



2 

SPO/RP for General Manager (P) Maligaon, N.F.Railway, 

whereby selecting the private respondent against 

33.1/3% departmental promotion quota of medical 

department violating the notification dated 5.8.2005 

whereby it was sought to form a panel of two (UR-1 and 

SC-I). 

JURISDICTION OF THE TRIBUNAL: 

The applicant declares that the subject matter of this 

application is well wfthin the jurisdiction of this 

Honble Tribunal. 

LIMITATION: 

The applicant further declares that this application 

is filed within the period of limitation prescribed 

under Section 21 of the Administfative Tribunals Act 

1985 

FACTS OF THE CASE: 

4.1 That the applicant is a citizen of India and as 

such, he is entitled to all the rights, 

protections and privileges as guaranteed under 
S 

the Constitution of India. 

4.2 That the applicant initially joined as Class-IV 

hospital staff in the Central Hospital MaUgaon 

under SCMO, 

9,fcJ ku'nuUL t ai 
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4.3 That during continuation as temporary Class-IV 

Hospital staff, a Screening Committee was held on 

9.5.1981 and in teres of the proceeding of the 

said Committee the existing workers who completed 

240 days were found .quaUfied for absorption 

against the existing Class-IV permanently. 

Accordingly, the applicant was absorbed and 

appointed we.f. 23.1.81 and the same was 

approved on 4.18.82. 

A copy of the memorandum dt. 

4.2.81 is annexed herewith and 

marked as ANXURE - 1. 

4.4 That the applicant says that subsequently he was 

posted in the post of "Hamal" on his existing pay 

and scale of Rs.750-940/ against the existing 

vacancy by the office order 

No.E/2831140/14/Part.II (MED) Maligaon dated 

18.8.88. 

Thereafter,, in the year 1994 the applicant was 

eligible for departmental promotion to the post 

of Junior clerk (G) in the scale of Rs.950-1500/-

against 33.1/3% departmental quota and written 

test was held on 5.8.94 and thereafter the 

applicant was directed to appear before the 

selection committee for viva voce test alongwith 

others on a re-fixed date on 16.1.95 following 

the reservatIon policy. Accordingly, he appeared 

PJ k,,vjc 
rj 
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before the selection committee but his case was 

not consi'de red for promotion. 

4,5 That the applicant states that in the year 2001 

th& applicant again appeared in the written test 

held on 125.2001 for promotin to the post of 

Junior clerk (G) against 33.1/3% departmental 

promotion quota on coming out successfully the 

applicant was advised to appear in the vivo voce 

on 146.2001 where he appeared and 	faired well 

but his case was not considered. 

4.6 	That the applicant states that his promotion to 

the next promotion fell due in the year 1994 but 

his case was not considered for the reason better 

known to the respondents. 	Again in the year 2001 

he 	appeared in 	the written 	test and viva voce 

where he faired well but the authority without 

showing any reason o r rhyme did not conside red 

his case for promotion. 

4.7 That the applicant states that in this way the 

respondents again held selection in the year 2005 

for filung up the post of Junior clerk (G) 

against 33.113% departmental promOtion quota 

specifying one post unreserved and one post for 

the SC for the post of Hamal, Peon, Record Sorter 

vide notification No.P/2301T(MED) dated 9.12.2004 

21 2Jd k&r 1aJ 
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for the said selection was cancelled and Senior 

Personnel Officer/RP have issued an order on 

13/15.7.2005, 

copies of the office order dated 

25.1.2005 and 13/15.7.2005 are 

annexed herewith and marked as 

ANNEXURES - 2 & 3 respectively. 

4.8 That the applicant states that on 58.2005 the 

respondents again proceeded for selection for the 

post of forming a panel of 2 (UR-1 & SC-I) Junior 

Clerk (G) and accordingly he was asked to appear 

as unreserved candidate. it is pertinent to 

mention here that the applicant is the senior . 

most amongst tje unreserved candidates as per the 

gradation list prepared and published on 

9.1.2004. 

Copyof the notification dated 5.8.2005 

is enclosed herewith and marked as 

ANNEXURE 4. - 

4.9 That the applicant states that this time also the 

respondents without considering his case for 

promotion, although he faired well and a senior 

most unreserved candidate, have selected some 

other persons vide memorandum dated 13/14.12.2005 

in total violation of the notification dated 

&d ki aj-i, 



58.2005 which was meant for forming a panel of 2 

(tJR-1 & SC-I) have selected 2 SC candidates, 

copy 	of 	the 	memorandum 	dated 

13/14.12.2005 is annexed herewith and 

marked as ANNEXURE - S. 

4.10 That the applicant states that the said panel is 

yet to be effectuated and in the meantime the 

applicant approached the authority against such 

deliberate violation of notification and 

empanelment of 2 SC candidates to review the same 

but the authority did not pay any heed and denied 

any claim for promotion. 

Hence this application before this Hon'ble 

Tribunal for red ressal of his grievances, 

4.11 That this application is made bonafide and for 

the ends of justice, 

5 GROUNDS FOR RELIEF(S) WITH LEGAL PROVISION: 

5.1 Fo r that the depa rtmental promotional committee 

to prepare a panel of 2 (UR-1 & SC-i) for 

promotion to the post of' Junior Clerk (G) but the 

respondents have selected only SC candidates 

which is illegal and arbitrary and liable to be 

quashed. 

c7tf" k 	b oç 
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5 .2 Fo r that the respondents denied the legitimate 

claim of the applicant and as such liaii.e to be 

quashed. - 

53 For that the applicant is the senior most amongst 

the unreserved candidates and as such his right 

to promotion cannot be denied. 

5.4 For that there is no blemish in his service 

records, nor anything communicated as such which 

may become a hindrance in considering his case 

for promotion and therefore his right to 

promotion cannot be denied. 

5.5 For that the action of the respondents is 

whimsical without following any rule and such 

liable to be struck down. 

5.6 For that the appUcants promotion is due in 1994 

but his case was never considered without 

assigning any reason and as. such the action of 

the respondents is tenable in the eye of law. 

6 DETAILS OF REMEDIES EXHAUSTED 

The applicant declares that since preparation of the 

impugned panel notified on 13/14.12.2005 he approached 

the authority to review the same but the authority 

declined to do so. 

JAPOJ 

ri 
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I MATTERS, NOT PREVIOUSLY FILE OR PENDING WITH ANY 
OTHER COURT 

That the applicant declares that he has not filed any 

other case before any Court/Tribunal in the subject 

matter. 

8 RELIEF(S) SOUGHT FOR: 

Under the facti§ and circumstances stated above the 

Honble Tribunal be pleased to admit this appUcation 

call for the records and upon hearing the parties 

further be pleased to grant the following relief(s) 

8.1 That the Honble Tribunal be pleased to direct 

the respondents to consider the case of the 

applicant for selection against I unreserved post 

by cancelling the selection of anyone of the 

selected SC candidates from the paneL 

8.2 Any other appropriate relief(s) as the Hon'ble 

Tribunal may deem fit and. proper 

9 INTERIM RELIEF(S) PRAYED FOR : 

During the pendency of this application, the applicant 

prays for following interim relief :- 

9. 1 That the Hon ble Tribunal be pleased to rest rain 

the respondents not to promote the private 

210 	V)A 
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respondents against unreserved post to the post 

of Junior Clerk(G) till disposal of this Original. 

Application, 

92 That the Hon'ble Tribunal be pleased to observe 

that peridency of this Original Application shall 

be a bar for the respondents to grant the relief 

prayed for. 

10 That this application is filed through the Advocate. 

11 PARTICULARS OF POSTAL ORDER: 

1) i.P.ONo. i 
ii) Date of Issue 28 O2 (3 
i%ii) Issuing P;O. 

Iv) Payable at : 

12 LIST OF ENCLOSURE 

As stated in the Index, 

(oJ Kuc 
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VERTFICATIO 

I, Sri Tarapada Kumar Das, son of Sri K.C.ac4 aged 

about 	46 years, an employee of the Central Hospital, 

•Maligaon, Guwahati - 781 011, do hereby verify that the 

above statements and averment made in paragraphs1,2iLI 1' 

IA' 4' 	1•t o 	are true to my knowledge and 

those made in pa ras q - 3' 4 A are t rue to my 

information being matter of records derived therefrom and 

the rest a re my humble and I have not supp ressed any 

materials fact. 

And I sign this verification on this t &.1- 	day of 

2006. 

'-4 
J 
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A a result. of selection from Gr.l) to (li-C for promotion to the post 

Jr.Ckrk/G in scale Rs.3050-45901 against 33-1/3% DP quota of Medical 
Department, the following staff who appeared in the selection (Written lest) 
held on 26109/2005 have been Found suitable and empaneiled for promoticm to 
the'post of Jr,Ckrk/G in scale 1.050-4590, 	

S 

.5 . ' 

	

S.. . 	 S  

.5 	. 

I .,  

: 

5;S. 

Sri Ganesh Ram (SC) Sr.Record Sorter/M1)/CHIM1 ,G 

Sri Rajkurnar Das (SC.) Jdr. Peon under C.MD/ML0 

The panel has been approVed by CMI) on 1 2. 1 2.2005. 

S 	
/ 	 (P. NARZARY) 

SPO/RP 
for General Manager (P)/MLC4 

NO.F1230"2(ME1)) 	 Dated:-1 3/1 2!2905 

Copy forwarded for informabon and necetsary action tn:- 

1) CMD/MT (1 2)MT)IC1II\ I ( 	15CMDTT & A 4) APO/CH/M1 Li. 

for General jr..(P)LG 

' S  

fl 	4 ,  
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DISTRICT:  

gig- ON 

- -
i.jAT 	Tn3uN4L , 

ltd TI-iF (-A-I-I-I-l-A1-H-II 	t1R-TAvW\1( nEN(-H .._ U U • 	IM• • U UU U U 	WWU U 	 -- 
[THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM 

AND ARUNACHAL PRADESH I 

NO ............... ... .......... OFO 

APPELLANT 

AJ 	A 	)& 	 PETITIONER 

VERSUS 

N. E 	1 g 	 RESPONDENT 
OPPOSITE-PARTY 

Know all men by these presents that the above named ......... ,4.PL\CJr............................................... ........... ... 
do hereby nominate, constitute and appoint Sri/Smti ....... N.4IU/IA .? t-R. ....... As—i.... 

........................................................... Advocate and such of the undermentioned Advocates as shall 
accept this Vakalatnama to be my/our true and lawful Advocates to appear and act for me/us in the matter noted above 
and in connection therewith and for that purpose to do all acts whatsoever in that connection including depositing or 
drawing money, filing in or taking out papers, deeds of composition etc. for me/us and on my/our behalf and I/We agree 
to ratify and confirm all acts to be done by the said Advocates as mine/ours for all intents and purposes. In case of non-
payment of the stipulated fee in full, no Advocate will be bound to appear and act on my/our behalf. 

In Witness Whereof I/We hereunto set my/our hand on this ...2.2c"c. ... Day of ... 	.Lt----ç.. 
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N. M. LAHIRI (Sr. Adv.) K.R. PATHAK (Sr. Adv.) T.C. KHATRI (Sr. Adv.) 
B. M. GOSWAMI (Sr. Adv.) BHUBANESWAR KALITA (I)(Sr. Adv.) MS. BINOYA DUUA 
J.P. BHAUACHARJEE (Sr. Adv.) B. R. DAS (Sr. Adv.) BHABATOSH BANERJEE 
D.C.SHARMA S.P.DEKA R.K.JAIN 
B. K. GOSWAMI (Sr. Adv.) D.R. GUHA G.K. BHATTACHARYYA (Sr. Adv.) 
A. M. MAZUMDAR (Sr. Adv.) SAUKAT ALl (Sr. Adv.) PRANABANANDA PATHAK (Sr. Adv) 
P. K. BARUA (Sr. Adv.) B. K. ACHARYYA DR H. N. DAS (Sr. Adv.) 
S. N. BHuYAN(sr. Mv.) MS. USHABARUAH B.C. MALAKAR 
J. K.BARUAH(Sr. Adv.) N.C. DAS (Sr. Adv.) SAMSUL HUDA 
ANIL SARMA(Sr. Adv.) A.K. BHATTACHARYYA (Sr. Adv.) BHADRESWARTANTI 
B.K. DAS(Sr. Adv.) B. CHOuDHURY (Sr. Adv.) N.N. SARMA 
M. A. LASKAR(Sr. Adv.) T.S. DEKA (Sr. Adv.) 	. JANARDAN DAS 
DR S.N. CHETIA K. P. SARMA (Sr. Adv.) CHAITANYA BARUAH (Sr. Adv.) 
A.S. BHATTACHARJEE (Sr. Adv.) P. BORAH (Sr. Adv.) A.C. SARMA 

R.BANERJEE (Sr. Adv.) H. K. SARMA N.Z. AHMED 
O.K. HAZARIKA (Sr. Adv.) PRABIN BARTHAKUR (Sr. Adv.) N.C. PHUKAN 
N.N. SAIKIA(Sr. Adv.) M.C. BARTHAKUR MUNIN (GAUTOM) SARMA 
J.M. CHOUDHURY(Sr. Adv.) P.C. GAYAN FAIZNUR ALl 
P.K. GOSWAMI (Sr. Adv.) c.K. SHARMA BARUA (Sr. Adv.) D.K. KAKATI 
P.G. BARUAII (Sr. Adv.) ANUP KR. DAS G.N. SAHEWALLA (Sr. Adv.) 
C.R. DE (Sr. Adv.) DR Y.K. PHUKAN (Sr. Adv.) G. K. JOSHI (Sr. Adv.) 
D. K. BHATIACHARYYA (Sr. Adv.) DIBAKARGOSWAMI A.A. MIR 
D.K. TALUKDAR (Sr. Adv.) BIJON CH. DAS (Sr. Adv.) MS. REKHA CHAKRAVOR1TY 
R.P. AGARWALA (Sr. Adv.) R.L. YADAV MRS. JHARANA BORAH 
D.P. CHALIHA (Sr. Adv.) PRAFULLA ROY S. N. SARMA (Sr. Adv.) 
MRS. K. DEKA A.C. BURAGOHAIN MD; ABDUL MANNAN 
BISHNU PRASHAD B.L. SINGHA DILIP KR. DAS (Sr. Adv.) 
S.S. RAHMAN P.K. MUSAHARY PRADIPKHATANIAR 
GOLAP SARMA M.Z. AHMED (Sr. Adv.) N. CHAKRAVORTY (Sr. Adv.) 
S.R. BHATTACHARJEE (Sr. Adv.) R.P. KAKOTI MRS K. YADAV 
P.C. DEKA (Sr. Adv.) S I. RASUL ORB. P. TOOl (Sr. Adv.) 
BHARGAV CHOUDHARY GURMOORTHY GOPAL MRS. K. BHATACHARYYA 
P.K. DAS B.K. GHOSE (Sr. Mv.) A. K. BARPUJARI 
A.K. CHAUDHURI S. K. BARKATAKI S.S. SHARMA (Sr. Adv.) 

R. DEY (Sr. Adv.) DR N. K. SINGHA S. P. ROY 
A.K. PHOOKAN (Sr. Adv.) D.C. MAHANTA (Sr. Adv.) K.K. BHATRA 

R.P. SHARMA (Sr. Mv.) 
S.C. BISWAS 
P.C. RAYMEDHI 
UTPAL DAS (I) 
DR S. S. HARLALKA 
D.R. GOGOI 
KHAIRUL BASAR 
A.S. CHOUDHURY (Sr. Adv.) 
DINDAYAL AGARWALA 
KAMAL AGARWAL 
MD. SAMNUR ALl 
JOYDEVCH. DAS 
V. K. BHATRA 
A.C. BORBORA (Sr. Adv.) 
P.K. KALITA 
SAILEN MEDHI 
MRS. MB. DUTrACHOuDHURY 
P.C. GOSWAMI 
APURBASARMA(I) 
K.H.(SALIM)CHOuDHURY(Sr.Adv.) 
A.K. PURKAYASTHA 
ASH IS DAS GUPTA 

P. SHARMA 
VIJAY HANSARIA 
B. N. SARMA 
J. L. SARKAR 
R.C. SANCHATI 
J.P. BORA 
SISHIRDU1TA 
C.R. BORAH 
P.K. GOSWAMI (I) 
N.S. DEKA 

SAHEWALLA 
H.A. SARKAR 
MRS. RUMA BORDOLOI 
B. K. JAIN 
NILOY DUTTA (Sr. Adv) 
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CHINMOYCHOWDHURY MS. KALYANI DEVI RAJENCHOUDHURY MS. NEEU BORDOLOI 
KAMAL NAYAK PARAMANANDATALUKDAR MD. NAZIMUDDINAHMED iOK. OTHARI 
SK. N. MOHAMMAD MANABENDRA NATI-1 MD. HABIBUR RAHMAN 4L\'AN BHATFACI-IAJE 
D.C. CHAKRAVARTY MS. MONIDEEPASARMA JAYANTACHUTIA DAYALCH. BARMAN' 
GIRISHMISHRA D.K. KOTOKY A.K. ROY MS. R.L. GOGOI 
JOGINDER SINGH (Sr. Adv) 1. BIDVUT BIKASH R.KPAUL MD. K.A. MAZUMDAR 
ABU SHARIF S.B. SARMA ASWINITHAKUR U.C. BHATrACHARYYA 
B.B. NARZARI (Sr. Adv.) S.K. SAHA JOGESWARSAIKIA TAYUM SON 
MD. ABDUL WAHED (Sr. Adv.) YADAB DOLOl A.K. SARKAR MS. R. DAS MOZUMDAR 
NASIMUDDINAHMED R.C. DAS P.B. MAZUMDAR MS. SYEDA I.A. BEGUM 
MANORANJAN DAS P.K. TIWARI L.M. KSHETRY AS. NIJAMUDDIN 
DR GOBIND LAL D.C. LAHIRI 	. M.K. SAIKIA RANJAN MAZUMDAR 
B.C. PATHAK PRANAB BORAH A.J. DAS RAMEN DAS (I) 
F.H. LASKAR DR (MS.) S. RAHMAN BISHNU BURAGOHAIN N.N. OZAH 
MRS. M. HAZARIKA (Sr. Adv.) MRS. S.D. BHATTACHARYYA A.F.G. OSMANI S.K. PAUL 
SAURAV KATAKI MANOJIT BHUYAN SANJIB SAIKIA MUKPER11N 
MD. ABDUL HAl RAMESH BARPUJARI MS. PORI BARMAN DRA.C. PHUKAN 
GAUTAM UZIR MRS. NIRUPAMA SAIKIA MD. A. SABUR CHOUDHURY MC. DEKA 
H.R.A. CHOUDI-URY (Sr. Adv.) JENATMOLLAH N. KALITA PALLAV KATAKI 
MRS. MANJULAIDAS PUSPAKT. BORA MS. MANOSHI HAZARII(A S.C. KEVAL 
BHABENDRAN. SARMA NISHrrEDUDHAR MS. A. BHAGAWATI MS. S. B. BHUYAN 
BENU DHAR DAS M.L. SHARMA RANJAN BARUAH SKH. MUKTAR 
S. L. TULSHVAN MS. TRIBENI GOSWAMI JNAN CH. NATH APARESH CHAKRAVARTY 
N.N. KARMAKAR R.K. MALAKAR KR. DEEPAK DAS MS. J. PHUXAN GOGOI 
MRS. REETA BORBORA BISWAJYOTI TAL(J(DAR MONMOHAN TALUKDAR GAUTAM BAISHYA 
HRISHIKESH ROY (Sr. Adv.) ANIL CH. DU1TA UPAMANVU HAZARIKA SIDHARTHA BHATTACHARYYA 
PRADIP DAS SINGHNADCHOUDHURY AMLAN DUTTA M.P. SHARMA 
MD. M. H. RAJBARBI-IUIYAN DILIPMOZUMDER BILLAL HUSSAIN RANJIT DAS 
MRS. J. B. KHARBHISH A.M. BUZARBARUAH (I) J. MAHANTA RAMESH GOENKA 
D. N. CHOUDHURY ARUP KR. SHARMA (I) M.D. CHOUDHURY PHANIDHAR GOGOI 
S.S. GOSWAMI MD. JASIMUDDIN Al-IMED MS. S. DEKA BARUAH MS. P.B. HATIKAKOTI 
K. K. MAHANTA (Sr. Adv.) DR P.N. HAZARIKA MR. DIGANTA DU1TA . 	 MS. SUNITY SONOWAL 
JAGDISH SHARMA ZIAUL KAMAN MS. NILIMA DEVI MS. BABITA GOYAL 
P. S. DEKA MRS. M. PHUKAN SATYEN SHARMA BIMALCHETRI 
MONINDRASINGH R. K. SAIKIA RAMCH. SAIKIA PREMSI-IARMAH 
N.R. PHOOKAN SUBRATA NATH UJJAL BHUYAN BISWAJEETGOSWAMI 
K.P. PATHAK (Sr. Adv) DHANESH DAS DIBAKAR SHARMA (I) MRS. EVA KAKOTI 
ARUP KR. GOSWAMI (Sr. Adv.) H.N. GOSWAMI MS. A.G. BARUAH IC. CHUTIA 
S.S. 0EV H.P. BARMAN MS. MANJULI 0EV V.K. CHOPRA 
DIGANTADAS MS. JYOTI TALUKDAR AMARENDRACHOUDHURY S.K. SINGH 
MRS. B. ACHARYA SACHIN KR. SHARMA DR P. K. BHUYAN C.T. JAMIR 
DILIPCHOUDHURY L.R. DUTVA MS. G. D. MAZUMDAR MALKITSINGH 
LAKSHESWAR TALUKDAR J.N.CHAKRAVARTY JYOTIRMOY ROY H.K. SHARMA 
S.P. MAHANTA QZI. S. KUTUBUDDIN ASH IS BHA1TACHARJEE SUDAMA CHAUHAN 
SK. CH. MOHAMMAD S.K. KEJRIWAL MS. PRANATI SHARMAH U K. BORThAKUR 
HASIBUR RAHMAN MS. PRATIMA DAS KHARGES WAR DAS MS. GEETA DEKA 
MS. AJANTA DHAR JAGANNATH BARUAH H.K. BAISHYA MS. N. DUTrA SHARMA 
B. IBOCHOWBA SARMA MD. M. AHMED BISWA NATH SHARMA MS. S. ADWANI 
A.K. MAHESWARI MS. B. K. DEVI GOSWAMI CHANDAN DAS P.J. PHUKAN 
P.N. SINGH B.C. SARMA S.K. LAHKAR MS. R. PATHAK BORAI-1 
NILAMONI GOSWAMI MS. J.D. ACHARYYA RASAMAY DUTFA MD. M. H. CHOUDHURY 
MS. BHARATI DEVI V.M. THOMAS MS. S. BAYAN ROY RAB HUSSAIN 
DR Z.N. SHARMA K.K. PHUKAN N. DEV NATH PALLABH BHOWMICK 
K.K. DEY B. DEVAGOSWAMI D.C. DU1TA S.M. SARKAR 
G.K. DU1TA AMAL CHANDRA DAS MS. SNIGDHA BARUAH S.K. GOSWAMI 
B. MRINAL CHOUDHURY MS. GITI KAKATI DAS MRS. P.M. DUTA HARMOHAN TALUKOAR 
KUMUD BARUAH MS. BAHARUN SAIKIA PADMA KT. BORAH R.M. CHOUDHURY 
APURBA KR. SHARMA MRINAL KR. CHOUDI-IURY (Sr. Adv.) H.S. THANGKHIEW 1ASLIM GHANI 
NAZRUL ISLAM MS. AHMEDA BEGUM P. J. SAl KIA J.C. BEZ 
RAJIB BORUAH D.C. KATH HAZARIKA RAJ KR. AGARWALA BIJAN CHAKRABORTY 
SRIKANTA HAZARIKA MD. MOTIURRAHMAN KAMALESH K. GUPTA A.B. ROY (Sr. Adv) 
K.N. CHOUDHURY (Sr. Adv) MS. DIPTI DAS B.C. CI-IOUDHURY A.M. BUZARBARUAH (II) 
MRS. ABHA BHATACHARYYA M.K. JAIN JAIRAM GIRl UTPAL RAJ SAIKIA 
AK. THAKUR MS. BASANA RAJKHOWA SANTANU BHARALI L. NESSACHOUDHURY 
AC. MAHANTA 	. S.C. DUTA ROY P.K. ROY DHtRAJ KR. SAIKIA 
MS. BI-IUMIKA CHOUDHURY S.L. JAIN 	. MS. GOURI SINHA J.K. MISRA 
DRA.K.G. THAKURIA BK. BHATTACHARJEE P.C. 0EV BIPULSARMAH 
D.K. MISRA (Sr. Mv) MS. ANUPAMA DEVI K.K. NANDI MS. S. DAS BARUAH 
DR A.K. SARAF (Sr. Adv) MS. M. BUZARBARUAM R.N. PURKAYASTHA G.K. THAKURIA 
DR R.C. BARPATRAGOHAIN MS. MRIDULA DEVI S.K. SINGH H. K. NATh 
MD. AL! SEIKH BHASKAR J. DU1TA O.K. GOSWAMI RAFIQUL ISLAM 
B.K. TALUKDAR MANIK CHANDA 	. R.K. JOSHI K.R. SURANA 
NISHITENDU CHOUDHURY K.K. MOUR D.C. CHETIA MS. L. CHENTALAPATI 
G.P. BHOWMIK B.B. GOGOI MD. ABDUL HANNAN MS. D. DAS ROY 
MD.ABDULHAKIM(I) . ABDURROSHID MD. IQBALHUSSAIN ANUPALDU1TA 
UPENDRA NATH DAS M.R. PATHAK DEBJIT KR. DAS PK ROYCHOUDHURY 
P. K. GOSWAMI (II) P.K. SHARMA MS. A.D. THAKURIA K.C. MAHANTA 
SANJOY MITRA P.K. BARMAN MS. ANUBHA DAS B. C. TALUKDAR 
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R.K. DAS (Sr. Adv.) 
PRABIR CHOUDHURY 
KHAGJENGOGOI 
RAJE'S WAR SARMA 
T.G.BARUAH 
D.G. BARUAI-I 
MD. ABDUL HAKIM (II) 
AJIT Cl-I KALITA 
B.C. SAIKIA 
TAFAZZULHUSSAIN 
TAUHIDUL ISLAM 
R.D. LAL 
B.C. CHAKRABARTY 
MS. SUNITA KERJIWAL 
SUKUMARCHOUDHURY 
G.C. PHUKAN 
N.H. MAZARBHUYAN 
BIMAN BARUAH (Sr. Adv.) 
TONNING PER11N 
BASARUDDIN AHMED 
MS. DEEPA BORAH 
MD. ABDUL MALEQUE 
J. C. GAUR 
H.K. CHOUDHURY 
BIPLAV CHAKRAVORTY 
P.N. CHOUDHURY 
ARUNESH DEB ROY 
MS. N. BHATrACHARYYA 
PRABIN MAHANTA 
H.K. MAHANTA 
M.M. RAY 
P.K. DAS 
MS. SOHELI SEAL 
MR. AJANTA TALUKDAR 
MRS.N.T.NATH 
NIRMALENDU SINI-tA 
MIS. Z. TSIBU KHRO 
MS. ANITA DEVI 
MRSANUBARUA 
MS. FATIMA AHMED 
NILUTPAL BARUA 
MS. BABITA DAS (I) 
UTPAL CH. DAS 
ARUP KR. SARMA (II) 
MS. S. BARPUJARI 
S.S. SAMADUR RAHMAN 
BISWAJIT PRASAD 
MS. M. PRADHAN 
A.K. JAIN 
MS. JYOTIMALA KON WAR 
MS. CHANDANA DEKA 
D.R. BORA 
H.R. KHAN 
SYED I. RAHMAN 
PARAMANANDA BORAH 
JAYANTA TALUKDAR 
MS. BONTI SARMA 
KULENDRA BI-IA1TA 
MS. A. DEKA LAHKAR 
P.K. BARUAH (II) 
CHITtARANJAN GOSWAMI 
N.K. BARUA 
B.K. BAISHYA 
IFTE KHARAHMED 
D.C. NATH 
MS. NILUFAR RAFIQUE 
ZAFAR IQBAL 
MS. MEGHAMALA SHARMA 
AJANTA SARMA 
ADILAHMED 
MS. NAN DITA MORAL 
MS. DEEPANJALEE DAS 
O.P. BHATI 
DR (MRS) P. CHAKRABARTY 
JAINUDDINAHMED 
B. KARPUKAYASTHA 
SIDHARTHA SARMA 
A.K. DEY 

S.K. MEDHI (I) 
MD. SNAMSUL ISLAM 
RATUL GOSWAMI 
JOYRAM SAIKIA 
BHUMIDHAR BARUAH 
DEVA KR. SAIKIA 
PRAN BORA 
DEBAJYOTI TALUKDAR 
MS. M.D.G. BARUAH 
BHABANI PHUKAN 
RAHMAN ALl 
DHIRENDRAKR. DAS 

K. BORAH 
ALOK VERMA 
HRISHIKESH SARMA 
A.R. SIKDAR 
NITYANANDA BARUAH 
N.K. NATH 
DR PAUL PE1TA 
MS. ARIFA K. CHOUDHURY 
D.M. BORDOLOI 
BHABA KANTA GOSWAMI 
M.K. GARODIA 
MRS. R. PHUKAN SAIKIA 
J. N. SARMA 
HAM IDUR RAHMAN (I) 
KAMALESH SHARMA 
BISWADEV SINHA 
H.K. DAS 
B.D. KONWAR 
T.N. SRINIVASAN 
DILIP BARUA 
N.J. DUUA 
J. K. BAISHYA 
MAThEIM LINGGI 
MS. APARNA DEV 
AVIJIT ROY 
KRISHNENDU PAUL 
HALADHAR KALITA 
DIBAKAR GOSWAMI (II) 
MRS. N. DEVI SARMA 
C.R.DAS 
MS. ANJU TALUKDAR 

P. DEY 
MRS. INDRANI SARMA (I) 
MS. BHANU SENAPATI 
DEBASISSUR 
MS. ANURUPA DEY 
D.C. BORAH 
R. K. PRADHAN 
SANTANU BHATACHARYYA 
SATYAJEET SHARMA 
DEBA KR. DAS 
PRIYATOSH BHATTACHARJEE 
PARITOSH PURKAYASThA 
MS. RINA BHAUACHARYYA 
DEBAJIT BHATTACHARJEE 
PRADIP DUTA ROY 
M.K. MAJUMDAR 
B. M. CHOUDHURY 
SOUMITRA SAl KIA 
SYED MD, I. CHIS11E 
DR (MRS.) M. PATI-IAK 
MS. KALPANA BARUAH 
B.W. PHIRA 
S.R. RAVA 
MS. P.B. BHATACHARJEE 
S.C. BHARALI 
MANOJ AGARWAL 
HARENDAS 
MS. AJANTA NEOG 
ARNAB BISWAS 
SAHIDA BEGUM 
MONMOHAN GOSWAMI 
P.C. CHOUDHURY 
M.N. NATh 
MS. UMA CHAKRAVORTY 
MS. JUTHIKA CHAKRABORTY  

MS. S. SENAPATI 
MANAS SARANIA 
MRS, PRANITA CHOUDHURY 
DEVASHIS THAKUR 
MS. Z. ARA BEGUM 
K.C. SARMA 
SUMAN CHAKRABARTY 
ABRARAHMED 
MS. SAt'GHAMITRA DOWERA 
PRASANTA KHATANIAR 
ANUP JYOTI SARMA 
S.C. CHAKRABORTY 
P.M. DASTIDAR 
HAMIDUR RAHMAN (II) 
MS. DEEPAWALI SHAH 
D.K. CHOMAL 
MS. ASHA JAIN 
MD. A.H. LASKAR 
AJIT DAS 
MS. REETUJA DUUA 
S.K. TEWARI 
TAPAN KR. DAS (I) 
SHAH S. A. RAHMAN 
PARAG K. DU11'A 
P.C. BARPUJARI 
B.N. HAZARIKA 
R.R.KALITA 
M.K. SHARMAH 
B.C. KALITA 
DR B.U. AHMED 
M.U. MAHMUD 
B.N. SARMA BORDOLOI 
SALAHUDDIN AHMED 
MRS. J. SAIKIA BHUYAN 
NARAYAN CHAKRABORTY 
SASHANKA DASGUPTA 
RIPUN BORA 
JAYNAL ABDIN (I) 
T.RMAZUMDAR 
ANUPAMSARMA 
KAMESWAR LASKAR 
U.K. ThAKURIA 
J.M.DAS 
MS. G. DAS LAHKAR 
Ci-IANDRA BORUAH 
SR SHARMA 
BHUBANESWAR KALITA (II) 
N. K. GOLDSMITH 
SURAJITDUTA 
AK. MEHTA 
ANJAN J. SAIKIA 
A.K. BARUAH (II) 
BALDEV SINGH 
Y.S. MANNAN 
RAJ SEKHAR 
PULIN BISWAS 
MONOJ BI-IAGABATI 
SONES WAR DAS 
MRINAL SARMA 
MD. A. ALAM KHAN 
MRS. J. CHAKRABORTY 
MS. S.B. CHOUDHURY 
U.S. AGARWALLA 
PK. SENSOWA 
O.K. MAHESREE (Sr. Adv.) 
N.N. BHUYAN CHOUDHURY 
SARBES WAR DAS 
MRS. AMI B. SARMA 
AFTAB ALAM 
J.K. ADHYAPOK 
CCL (RID.) M. GOSWAMI 
B.K. SINGH 
MD. AYUB ALl 
ADHIR S. CHOUDHURY 
S.R. SAIKIA 
BAHADUR RAMCHIARY 
TAPAN DAS (II) 
MRS. PUSPA GOGOI  

MS. APARAJITA SHARMA 
AJOYKR. DAS 
BIMAL KR. JAIN 
REKJBUDDINAHMED. 
MRINAL KALITA 
MS. CHAN DRAMA SARMA 
K.D. CHETRI 
S.J. BARTHAKUR 
MS. ANJANA DAS 
K. KATH HAZARIKA 
PARITOSH BANIK 
ARUNABH CHOUDI-IURY 
BHASKAR DUTTA 
TAYAM SIRAM 
DULAL TALUKDAR 
C.R. BISWAS 
BI-IASKAR KR. SHARMAH 
A.K. SAIKIA 
DINESH AGARWAL 
MS. PANCHALI BHATFACHARYA 
MS. MAMONI CHOUDI-IURY 
MS. TRIPTIDHARA DAS 
SURAJIT CHAKRABARTY 
MS. U. BHATTACHARYYA 
MS. MOMIKSHYAARUNA(OZAH) 
RAJESH AGAR WALL 
ABDUL MALIK 
MS. D.S. NEOG 
MS. N. N. AHMED 
MS. S. T. SARMA 
H. B. GOSWAMI 
KHIZIRUL MONIR 
MRS. K. K. CHOUDHURY 
MS. MAMON DEKA 
MS. DEBJANI SEAL 
MS. PRIYANKA BARUA 
ABHIJIT BHATACHARYYA (I) 
MS. ECHO SHARMA 
KALYAN PATHAK 
MANISHGOSWAMI 
MRINMOY KHATANIAR 
DIPANKAR BORA 
SUMANSHYAM 
BEDADYUTI CHOWDHURY 
MS. BORNALI BHUYAN 
MS. BANTI DUTTA 
MS. MOUSHUMI DEKA 
MS. CHANDANA NAN DI 
SUN IL AGARWAL 
HARI KANTA DEKA (Sr. Adv.) 
MS REHAF4A BEGUM (I) 
O.P. SAHARIA 
S.C. ACHARVA 
S.S. DUTTA 
AKHTAR PARVEZ 
MS. N.S. THAKURIA 
S.S. MOZINDER BAROOAH 
DIPU MANI TI-IAKURIA 
JAINULABEDIN (II) 
JAWRA MAIO 
JOGEN 1-IANDIQUE 
I.A. TALUKDAR 
BIKRAM CHOUDHURY 
NABAJIT BHARALI 
MRS. H. M. PHUKAN 
A.R. MEOHI 
MD. BAULUR RAHMAN 
PK. PODDAR 
MD. ILIASH ALl 
RAMKRISHNA BHAUACHARJEE 
M.K. MISRA 
R.J.BARUA 
B. K. DUTTA 
MRS. S. DAS BHUYAN 
MRS. M. RAJKUMARI 
ACHYUT OZAH 
BIKAS HAZARIKA 
MS. MONI NATh 
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S. K. DAS 
RAHMAT ALl 
DEVAJIT SAIKIA 
MATIN B. U. AHMED 
B. K. 1-IAZARIKA 
SONJOY SARMA 
MD. A. J. ATIA 
ASI-iIFAHMED 
MATIUR RAHMAN 
A.K. BASFOR 
SHOUMEN SENGUPTA 
D.K.JAIN 
MS. MALLIKA DUTTA 
AJUNGLA AIER 
H. B. SARMA 
PRAJ NAN C. DEKA 
ARINDAM BARTHAKUR 

J. DAS 
P.K. TALUKDAR 
MS. MOHSYNA SYREEN 
MS. K. M. PHUKAN 
MS. J. RANI BORA 
MANASH BARUAH 
K.K. BHATA 
MRS. RANI DUTTA 
ASLAM KHAN 
PRANAB CHAKRABORTY 
MS. PURABI KALITA 
JAVANTA DEKA 
NAVAROONNATH 
MS. NIRMALI TALUKDAR 
N.A. LASKAR 
NAJROL HAQUE 
MITHUN TALUKDAR 
KANHAIYALAL GUPTA 
MRS. M. GOHAIN 
MRS. GITA MEDHI 
B.S. BASUMATARY 

P. DAS 
DHRUBA KR. SAIKIA (Sr. Adv.) 
INDRANEEL CHOWDHURY 
MRS. R. S. CHOWDHUFY 
SUBRAT BHUYAN (I) 
MRS. JYAISNA SIKDAR 
MRS. M. SARMA BARUAH 
J.P.DAS 
HIRALAL MAURYA 
KAMALAKSHYA DAS 
MS. IPSITA GOHAIN 
MS. DIPASHREE SINHA 
MS. MRUPAMA BARUAH 
MS. PAP IA CHAKRABORTY 
HAREKRISHNA DEKA 
SAJID RAHMAN 
MS. APARNAAJITSARIA 
G.B. DAS 
DEBAJEETTHAOSEN 
S.K. MEDHI (II) 
BEGUM R. A. SULTANA 
ALOK DEB 
MS. B. CHAKRABARUY 
MS. INDRANI CHETIA 
MS. ANUPAMA DEVI 
SIDDHARTHA BARUAH 
S.R. RAJBONGSHI 
K.K. BHATTACHARYYA 
MS. MANJUUKA BAROOAH 
MS. MANJUSHA JHA 
MD. KHORSHED ALl 
ZAHANGIR HUSSAIN 
S. N. DEV PUZARI 
DIGANTA KR. MISRA 
MD. AFTAB HUSSIAN 
MRS. N. S. AHMED ISLAM 
MS. G.R. MAHILARY 
M.K. MODI 
I .A. HAZARIKA 

SHAJAHAN ALl 
DHIMAN TALUKDAR 
UP. BARUAH 
MS. ARUNIMA SENAPATI 
MS. SUJATA CHANGKAKOTI 
A.L. MANDAL 
UTPAL DAS (III) 
S. K. KHAITAN 
MRS. V. L. SINGH 
ARNAB JAN DEKA 
S. K. SINGH 
NIRAN BARAH 
MRS. A. A. BEGUM 
SONESWARSAIKIA 
J. P. CHAUHAN 
DEBAJIT GOGOI 
GAUTAM SOREN 
AFSARUDDIN CHOUDHURY 
JOGEN BORDOLOI 
SUNIL KR. SINGHA 
MRS. B. BHUVAN 
ARUN NATH 
MS. M. BORDOLOI 
SADHAN KALITA 
CHINMOY BHAUACHARYYA 
ANUPAMCHAUDHURY 
PRABAL KATAKI 
SANJU GANGULY 
R.K. BOTHRA 
MS. NAVANITA MITRA 
RAM NAKSHTRA 
S . N. RAY 
D.K. SARMAH 
MS. ANUPAMA DASS 
MISS. R. DEKA 
L.K. BORAH 
R.K. ADHIKARY 
S.K.SHARMA 
MISS. ANITA DAS 
J. K. SARMA 
MRS. M. CHOWDHURY 
ZIAUL ALAM 
MS. N. HOMCHAUDHURY 
S. K. SINHA 
ROMEN BARUAH 
ARUPANANDACHOWDHURY 
NILADRI BHATACHARYYA 
MS. I. KRISHNATRAIYA 
MS. PAHARI SAIKIA 
N. K. BARKAKATI 
ASHIM KR. CHOUDHURY 
MS. S. HAZARIKA 
RUPJ1DE 
R.K. NATH 
D. J. DUTTA 
R.K. SARMA 
DINAMANI SARMAH 
PARTHACHOUDHURY 
B.P.SINHA 
ROFIQUDDIN AHMED 
AISWARYYA SARMA 
MS. A. BARUA 
MD. NIZAMUDDIN SEIKH 
DIGANTA GOGOI 
SANJIB ROY 
MS. KALPANA GOGOI (SARMAH) 
ANIRBAN DAS 
MRS. INDRANI CHOWOHURY 
ANAN KR. BHUYAN 
PALASH DAS 
MS. BIPAAKKHI BORTHAKUR 
DIPAKKR. 0EV. 
PARTHA P. BARUAH 
AJIT KR. 0UTA 
MD. BAHARUL ISLAM (I) 
MD. TAR1QUL ISLAM 
ABU SAVED 

(4) 

BHASKAR BARMAN 
MS. BIJOYA BAIRAGI 
PABITRA S. BHATTACHARYYA 
SURAJIT BHARALI 
MS. BABINA BEGUM 
MS. NANDITA BHARALI 
SUJIT KR. GHOSH 
MISS. RUPALIM DAS 
PRANAB SHARMA 
MISS M . M. BORAH 
MS. BANTI BAISFIYA 
RADHAM. DAS 
PADMESWAR DEKA 
ANUPAM CHAKRABORTY 
ANGSHUMAN BORA 
RAJEEVDAS 
BISWAMBHAR SHARMA 
HARGOBINDA BORUAH 
MS. JITUMONI SHARMA 
PUTUL CH. GOSWAMI 
RANJAN GOGOI 
MISS. LOLITA RENGMA 
MISS. BASABI DAS 
MS. RUPANJALI DAS 
MANISH CHOUDHURY 
MISS. MARAMEE GOGOI 
NABIN DEB NATH 
MRS. CHAVA DEVI 
MS. BASHARI SEAL 
MISS DEBALINACHOUDHURY 
MS. SMRITISHREE CHAKRAVARTY 
MISS. MAMANI BASAR 
MISS. SANCHITA ROY 
MISS. ANJALI DAS 
DIPAK KR. KALITA 
NURUL I. CHOUDHURY 
MD. A.K. HOSSAIN 
MS. KAVERI MEDHI 
KAUSHIK GOSWAMI 
ABDUR R. SHEIKH 
MS. TAPASI DAS 
HEMANTA KR. SARMA (II) 
MISS. DIPSHIKHA DAS 
RAJESH KR. BHATRA 
SAGAR RAVI G. 
PADMADHAR UPADHYAY 
MISS. PEACE LAHKAR 
IKBAL H. SAIKIA 
DIBYAJVOTI BORAH 
MISS. 1-IASINAYESMIN 
MRS. JURI D. BARMAN 
MISS. ASMINA BEGUM 
MRS. RAKHEE B DEB 
MRINMOY DU1TA 
MISS. SANTANA SARMA 
BIMAL SARMAH 
AMBAR BARKATAKI 
MISS. NIZIFA KHANAM 
MS. BARNALI MAHANTA 
MIZAZUR R. BARBHUIYA 
SANJAY ROY 
IMTI LONGJEM 
MISS. BIPASHA SARKAR 
MISS. RINI SHARMA 
SHAMIMA JAHAN 
NILOUTPAL RAJKHOWA 
R.K. DEVCHOUDHURY 
SONITKR. SAIKIA 
MISS. SEWALI KEOT 
MS. MITALI MAHANTA 
GAUTAM KR. SARMA 
SHAHAB UD. MAZUMDAR 
ABDULMANNAF 
RAGHUNATH PD. ROY 
NURMOHAMMOD SARKAR 

SANTOSHJAIN 
SUNIL KR, JAIN 
DIPENJYO11DUTtA \' 
MRS. BANANI DAS 
RAJESH KR. CHAYENGIA 
MS. ASHA TEWARI 
MRS. R. BORO BORAH 
MISS. REKHA DEKA 
MS. N. MEDHI KAUTA 
MANASH GARODIA 
JAKIRUL I. BORBHUIYA 
SUBIR BHATrACHARJEE 
MS. .DIPIKA BORGOHAIN 
MRINALENDU CHOUDHURY 
DHRUVAJYOTI PATHAK 
KAUSHIK HAZARIKA 
DI LIP BARUAH (II) 
MD. ABDUL MATLIB 
RAJIB HAZARIKA 
NABASHISH GOSWAMI 
DEBASHISH BATrACI-IARYA 
KUMIJD CH. BORO 
NARENDRA NATH JHA 
RANDEEP SHARMA 
MS. TAMANNA BORA 
MRS. FARIDA BEGUM 
NEELANJAN DEKA 
DEVASHIS BARUAH 
MS. MEETA 0EV 
TUSHAR tcr. RAJKUMAR 
MISS. S. MADHURI NEOG 
MRS. RUNUMI DAS 
MISS. B. MAYA CHHETRI 
MD. MASUD-UR-RAHMAN HAZARIKA 
TAPAN CH. DAS (III) 
SANJAV KR. CHAKRABORTY 
MRS. D. BAISHYA(GOGOI) 
MS. ANJU AHMED 
ROBIN KR. DUTtA 
SHARIFUDDIN 
MRIDULKRDAS 
MRS. CHANDANA SHOME 
RITU PARNA HAZARIKA 
ABHIJIT DAS 
MS. KANCHAN NEWAR 
HRISHIKESH DAS 
PRABINDAS 
ANKUR BHUYAN 
MRS. SHAHNAZ BEGUM 
DEVA KR. DAS (II) 
MS. ROUSHANARA CHOUDHURY 
RABINDRACH. PAUL 
MS. M. BHATrACHARJEE 
MS. NAVANITA BARUAH 
UJJAL KR. GOSWAMI 
MRINAL KT. NATH 
DURGAP.MANDAL 
MISS. NAMITA CHOUDHURY 
DILIP KR. JAIN 
MISS. IJUMONI THAKURIA 
ARUN DEV CHOUDHURY 
NAKULKALITA 
MS. MUNMUN B. SARMA 
MISS. RANJUMONI NEWAR 
MOIRANGTHEMG. SINGH 
SANDIP BHATTACI-IARJEE 
DEBASHISH SAIKIA 
NANDANSARKAR 
SOFIQUR PAHMAN 
UDAY J. SAIKIA 
PANKAJ KR: DEKA 
IMRAN H. LAS KAR 
MS. BANASHREE GOGOI 
MISS. HIRAMONI DEKA 
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ISVIAR CH. GOGOI 
MISS BIJOVA SINHA 
D.ANALI\7 

SAM IDUL H. SARKAR 
GAUTAM SHARMA 
MISS. ADITI BHAUACJARJEE 
DHRUBA BANIA 
GAUTAM CHAUDHURY 
SATYABRAT DEV SARMA 
MRS. NIRADA SEAL 
NARAYAN D. BHUYAN 
KULAJIT DAS 
MD. ASLAM KHAN (II) 
SAMIULMUNIR 
SANTANU GOSWAMI 
NARAYAN SHARMA 
MS. PANCHALI BRAHMA 
MANISHNATH 
MISS. REHNA BEGUM (II) 
MS. RAJI CHETRI 
KIS NOR KR. BHANSALI 
DIBAKAR BORAH 
NARESH MARKANDA 
MRS. MAITREYEE BORAH 
JAYANTA KR. PARAJULI 
BAPAN CHOWDHURY 
UTPAL KR. KALITA 
MS. APARAJITA SAIKIA 
MRS. MEERA H. BORAH 
DEBABRATA SAHA 
MS. ANIMITA GOSWAMI 
MS. MANOSHI SHARMA 
MISS. SATYAWATEE KONWAR 
MD. JAKIR H. KHAN 
BIJAN KR. MAHAJAN 
ABHIJIT BHATTACHARJEE (II) 
ARSHAD CHAUDHURY 
PRANAB KR. DAS 
MS. MITALEE LAHKAR 
KHANINDRA LAHKAR 
MS. MANJU BORDOLOI 
SUSHANTA S. BAROOAH 
MS. S. HAZARIKA (BORA) 
MD. ASLAM 
PRANJAL DAS 
MS. PANNASHARMA 
MS. MONALISA KON WAR 
SANDI K. DEORI 
MS. M. CHAKRABORTY 
DEBOJITSENAPATI 
RAJKUMART. SINGH 
MS. B. GHOSH (SEN) 
MS. TASFIA HUSSAIN 
MRS. MEHBOOBA BEGUM 
JAI KISHAN BAJAJ 
MS. JAYATI PURKAYASTHA 
MS. PAREE GOGOI 
A. M. BARBHUIYA 
MISS. ARJUMANDA BHANU 
MS. KANGKI BORKATAKI 
BINOY PATHAK 
NITYANANDA UPADHYAYA 
SANJITSHIL 
MS. JULIE MAHANTA 
MRS. MADHABI SAIKIA 
MISS. BABITA RANI DAS 
SANTANU KR. DAS 
MISS. DOLORINA PATHAK 
SUBHRANGSU DI-IAR 
PARAMA KUMAR GOGOI 
MISS. GOPA SUTRADHAR - 
IKBAL AHMED 
SANJIB GOGOI 
ABHIJIT BHA1TACHARYA (III)  

SUDIPTO BHATACHARJEE 
PRAHLAD KR. BRAHMA 
MS. JAGRITI RAJKUMARI 
KUSH RAM BORA 
MS. DEEPALI KALITA 
DEEPAK BORA 
DIPANKAR PD. BORAH 
RAJESHKR. AGARWAL 
MRS. SACHITRA BORA 
SUJOY GOSWAMI 
RINKUMAHANTA 
JAIDEEP PURKAYASTHA 
ZAKIRULAHSAN 
MISS. RINKI BISWAS 
MISS. SHABNAM CHEURY 
MISS. MANASHI CHOUDHURY 
SANTANU RAJ G000I 
MISS. SHARMILA DAS 
MRS. RUPREKHA DAS 
MS. ARPITA PAUL 
JOY DAS 
DHRU PAD KASHYAP DAS 
MS. SARMISTHA BARUA 
MRS. PRANITA PAThAK 
MS. MOUSHUMI DAS 
MS. BULIE SARMAH 
MS. NANDINI MUKNARJEE 
NEERAJ ANAND 
GITARTHA PATHAK 
SANKAR P. BHAUACHARJEE 
MD. KOHINOOR ISLAM 
SYED MUSFIQUR RAHMAN 
PUSPENDRA KR. MEDHI 
SANJIB KR. SINGHA 
MISS. NII..AKSHI GOSWAMI 
MISS. MAN ISHA SHARMA 
GAUTAMRAHUL 
MS. ANITA VERMA 
TONGPOKPONGENER 
ANIL GOHAIN 
MISS. ANUJITA BORA 
SANJAY KR. SINGH 
SANJIB BARUAH 
MISS. SOBHANA SAIKIA 
MISS. MOON BARUAH 
BRIJESH SHARMA 
MISS. RAKHI PATI-IAK 
RATAN CH. DAS 
NABAJIT NARZARY 
SAFIQUL HUSSAIN 
NASIRUDDIN 
MS. N. M. BORDOLOI (BORA) 
PRAKASH KR. BOTHRA 
BIJOY CHETIA 
SUBHAJIT BANIK 
SAHADEV DAS 
DR K. UDDINAHMED 
MD. A. Q. AKANDA 
PRADIP KR. AGARWALA 
MD. FARID U. BARBHUIYA 
MISS. NIYATI KALITA 
MRS. SADHANA KALITA 
ARUP GOSWAMI (II) 
MS. ARUNDHATI BORA 
MS. RITAMANI GOSWAMI 
SHUROTZAMAL SHEIKH 
SUMAN CHETEA 
ALAKESH DEV SARMAH 
RANJIT KR. GOSWAMI 
JAKIR HUSSAIN SAIKIA 
BHUPENCH. PEGU 
KUNTAL SHARMA PATHAK 
DEEPAK KEJRM/AL 
MISS. AMI SAIKIA  

MRS. RUBI G. GOHAIN BARUAH 
MISS. JOYATI PAUL 
MISS. ANOWARA MAZUMDAR 
MISS. MADHUSMITA BAISHYA 
ABHIJIT DAS 
BIJOY KR. DAS 
JAHURUL ISLAM 
MISS. GITUMANI DEKA 
MS. HIRANYAMAYEE BARUA 
MD. JEHIRUL I. AHMED 
MS. PRTIBHA DEKA 
MRS. S. BORPATRAGOHAIN 
MRS. MANASI DAS 
SYEDS. FAROOQUE 
PARANGAM N. GOSWAMI 
ANOWAR HUSSAIN 
ADITYA HAZARIKA 
SHIMANTANEOGI 
RUPAKDHAR 
TAPASDHAR 
RAJA JOY PHOOKAN 
MANOJ KR. SHARMA (I) 
ROUSHANLAL 
MD. RFIQULALOM 
MISS. PRANATI DAS 
RATUL DAS 
MISS. BAGMITA SARMA 
MISS. P. R. MAHANTA 
SANTANU BORTHAKUR 
MISS. MITALI BHUYAN 
MISS. SABINAYASMIN 
KISHORE KR. HAZARIKA 
MOYNUL H. CHOUDHURY (2) 
JONAB ALl AHMED 
BHASKAR NATH 
ALIN SARMA 
KULA PD. GOGOI 
H. M. A. MANNAN LASKAR 
BIBHASH PATI-IAK 
MD. JYOTSHNA ALl 
JITIJ BORAH 
MISS BABITA DAS (II) 
MISS RUNMANI DEKA 
MISS MURCHANA SARMA 
ASHOK KR. BORA 
RANJAN KR. BHARALI 
BIJAY KRISHNA SEN 
MISS MEDHA LILA GOPE 
DR N.G. GOSWAMI 
KASHEM BHUYAN 
MISS LIYANA RAHMAN 
M. U. MONDAL 
MISS PARUL DAS 
JAYABRATA SINHA 
MISS BIJAYA HAZARIKA 
MISS SUMITA CHOUDHURY 
DEBAJIT BARUAH 
MISS DIPANJANA NANDI 
ABDUL KASHIM TALUKDAR 
BIKASH SARAF 
MS. AMVALIKA MEDHI 
BABUL KUMAR DAIMARI 
MISS IVALINA DEKA 
SANJIB GOSWAMI 
SABYASACHI P. CHOUDHURY 
DEBA KUMAR BORDOLOI 
MANINDRA CHANDRA DAS 
MULHOQUEAHMED 
BATU KRISHNA BORAH 
MISS BANDITA DEY 
MISS JULI GOGOI 
MS. V. N. LASKAR 
MISS RANJITAVERMA 
HARINARAYAN SARMA 

MISS DIPANJALI DEKA 	0 
MD. ALAM GEER 
NUR ISLAM 
BABUL DEKA 
AJOY KR. PHUKAN 
ATAL TEWARI 
MISS WAHEEDA REHMAN 
N. UNNI K. NAIR 
NABADIP BAROOAH 
J.A. HASSAN 
MISS SANGEETA SARKAR 
ANJAN KR. DAS 
MISS JAYA CHANDA 
NITESH BHATRA 
MISS DOROTHY ROY 
MS. ARPANA BORAH PHUKAN 
MISS LIPIKA TALUKDAR 
MISS MEGHALI DEHINGIA 
MISS RIMLY BARUAH 
MS. BIPASHA DAS 
MS. PRANITADAS 
ABHIJEET KR. BARUAH 
SULTAN AHMED 
MISS BARNALI BARUAH 
MRS. M. MAZUMDER DEB 
MS. PAN KAJA UPADHYAY 
THANES WAR SARMA 
ASHIM TALUKDAR 
ABID ALl 
MS. SIMA GUPTA 
D. N. BHAUACHARYYA 
MISS SUDAKSHINA KHANIKAR 
ASHIMANTA GOSWAMI 
ANIL SHARMA BHATRA 
K. R. PATGIRI 
DEBENDRA SAI-IARIA 
RAJIB SARMA 
MUSTAFA JAMAL QUADIR 
MISS MANASKANTA BARUAH 
MISS KAVITA K. JAIN 
TAPAN RANJAN DAS 
TRIDIB KALITA 
MS. MAMONI ROY 
SAIDUL ISLAM 
MS. SHAMIMA BEGUM 
DIPANKAR BAGCHI 
SHYAMAL AICH 
MS. KANIKA SINGHA 
JAGADISH CH. GOGOI 
MISS SWARNALI S. CHOUDHURY 
HARIBRATA CHANDA 
MUKUTCH. BHAUA 
SUJITKR. ROY 
RAJU GOSWAMI 
NANI G. KUNDU 
SHEKHARCHAKRABORTY 
OM P. AGARWAL 
RANABRATA BANERJEE 
MS. SUMITRASARMA 
MRS. BANDANA DEKA 
TARUNBORA 
MOTI RAJ ADHIKARI 
MISS SABBINA YASMIN 
BISWAJIT BURAGOHAIN 
MRS. BOBY G. BURAGOHAIN 
MISS SANGEETA BURAGOHAIN 
NEEL KAMAL DEV NATH 
MISS DIPANNITA CHAKRABORTY 
NAZMUL I. MAZARBHUIYA 
PRASANTA HAZARIKA 
MS. NAZNEENAHMED 
RIYAJUDDIN ANSARI 
SOURAV SHARMA 
MS. SIMA RANI DEY 
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MS. SWARNALATA GOSWAMI 
MAINUL H. BARBHUYAN 
MUKTI RAM LASKAR 
MISS BINITA BARUAH 
RAFICUL ISLAM (II) 
MISS KAMALA SINGHA 
MISS ANUPAMA ROY 
BISWAJIT CHAKRABORTV 
MD. RAFIKIJL ISLAM (III) 
BINODAN TALUKDAR 
MISS MINERVA BARTHAKUR 
MISS NITU HAWELIA 
RAHULBEZBARUAH 
ABU NASERUDDIN AHMED 
SUMIT DAS 
SANACHOWBA SINGHA 
YUNUSHAHMED 
MISS RITA DEVI 
N. ANIX SINGH 
BANDAN KR. KAR 
BIKRAM MALAKAR 
LALITKR. MINDA 
MD. FAJLEY K.R. AHMED 
AMZADHUSSAIN' 
PHANINDRA KALITA 
JITENPAYENG 
MS. KABERI DEKA 
PRADIPKR. KALA(II) 
SANTANU BORA 
KARABI KALITA 
MISS MANIKA CHOUDHURY 
MISS RUMA DAS 
RAFIOUL ISLAM (IV) 
MASTER SHELIM 
MRS. SUNm KALITA 
MD. NEKIBUDDINAHMED 
RAJIBBORPUJARI 
DIGANTABARMAN 
SAMIR DA 
ABDUL HASHEM KHANDAKER 
DR TILOK DASGUPTA 
ASHIM KUAMR BARUAH 
SANJAY SINGH 
PRATIM KR. CHAKRABORTY 
MOHD. INAM UDDIN 
NEELOTPAL DEKA 
MS. RUB INA SULTANA 
PARS WAJYOTI DAS NAIR 
MS. AVESHA SIDDIKA 
MS. BHARATI MUKHERJEE 
MS. MALABIKA P. GOGOI 
SRAVAN KR. TALUKOAR 
HIFZUL I. CHOUDHURY 
SUSHANTA DAS 

AMIT JALLAN 
ISTIAQUE ALAM 
RAJIB CHAKRAVORTY 
LASHMI N. DIHINGIA 
RAKESH DUBEY 
DEVJYOTI CHOUDHURY 
PRIYANKU SUNDI 
SUBRATA NATh (II) 
MISS GuY KALITA 
ROSHAN MALOO (JAIN) 
MS.ONTIMA SHARMA 
TAPAN ROY 
MOINUL HOQUE ANSARY 
MD. RAHMAT ALl (It) 
MISS MARY GOGOI 
IDRISHCHOUDHURY 
MS. MINAKSHI BHATTACHARJEE 
JYOTIRMOY PATOWARY 
SHEELADITYA 
MAOHURYA MAHANTA 
MISS SHEHNAZ RASUL 
RASIDUL HUSSAIN 
MISS ANJANA SINGHA 
MD. ABUBAKKAR SIDDIQUE 
ABDUL AWAL 
SOHELALIM 
JAHID M. A. CHOUDHURY 
MISS JULFIYA BEGUM 
MD. HOSNUL HOQUE 
TRIDIB BAIDYA 
SANTANU KR. SARKAR 
PRASANTAS. DEKA 
MS. BINITA SWARGIARY 
MISS SNIGDHA DAS 
ATANU GANGULY 
BHARGAVSARMA 
TALAT H. HAZARIKA 
DIPAYAN DUTrA 
GHANASHYAM DAS 
NAYANJYOTI MEDHI 
MS. MOON MOON LASKAR 
DIUPDEY 
MANOJ KR. SARMA (II) 
MRS. JENNIFER ZAMAN 
GURV1NDERSINGH SODHI 
MD. GIASH UDDIN 
MS. JULIANA RAHMAN 
MUSTAKIM RAHMAN 
PRANJAL BORTHAKUR 
BIPUL KR. DAS 
ASHOK KR. BORAH (2) 
MISS PALLAV1 TALUKDAR 
INDRAJEETSHARMA 
SUKUMAR SARMA 

NAYAN JT. SARMA 
RITUBARNADEKA 
MS. MOMITA BARAH 
MISS LIPIKA DEVI 
RFURAJ BISWAS 
MISS SEEMA CHAKRAVORTY 
SATYAJIT K. S. THAKUR 
DR MATIUR RAHMAN 
MRS. P. DurrA BUJARBARUAH 
AMAL KALITA 
MS. MANJU AGARWALA 
MOBARAQUE HUSSAIN 
PURRADRI-BANERJEE 
MRS. C. BARUAH TALUKOAR 
ZAKIR HUSSAIN 
MAZHARUL ISLAM 
MRIDULKR. BORAH 
MRS. NANDITA NATH 
MISS KALPANA TALUKDAR 
BHUPEN KUMAR 
MS. MITALI GOGOI 
MISS RULI BARUAH 
DIGBIJOY MANDAL 
SANTANU PARASHAR 
MS. MRINALEE BHUYAN 
SWAPAN KUMAR DAS 
MS. ALPANA SAIKIA 
MISS NASHREENAHMED 
MISS NILAKSHI BARMAN 
SAIKH MD. A. PAHIAVI 
SHAH NEWAJ AHMED 
MRS. ABHINANDITA CHAKRABARTY 
MRS. NIBEDITA SARMAH 
MANASH HALOI 
MISS SUSMITA KAWUNGOE 
MS. TEENA SHARMA 
MS. MANISHA SARMAH 
MISS BIJU RANI KALITA 
MISS BARASHA DAS 
SAMUDRAGUPTA DUTFA 
MISS KABITA GOSWAMI 
RAJEEB KALITA 
TRIDEEP BARUAH 
MS. AFSANA IRFAN 
MRS. DIKSHA H. BAROOWA 
MS. TRIPT1 PATOWARY 
KRISHNA KT. DAS 
NAYAN MONt HAZARIKA 
ZAKIR HUSSAIN (II) 
ABDUS S. AKAND 
MRS. SABINAYESMIN (II) 
MRIDUL MAHANTA 
MRS. SONGITA MAHANTA 
ABDULGONI 

TIL.AKR.SARMA 
MD. BAHARUL ISLAM (II) 
MOHENDRADEKA 
MRS. B. DAS SARKAFt 
JONEKR. SENAPATI 
IF11QUERRAIIQUE 
l.A. SHEIKH 
MISS ELAKSHI DEKA 
MD. ABDUL A. ALAMGIR 
KAMAL K. GOSWAMI 
BHASKAR JT. DAS 
BIBEKANANDAGOGOI 
DHRUBOJYOTI CHAKRABORTY 
MS. A(SUNDHUTI BARUAH 
ARUNANGSHU DHAR 
MS. SHABANAA. CHOWDHURY 
TAPAN RANJAN DEURI 
MANOJ KR. SARMA (III) 
MRIDUPAWAN GOSWAMI 
AMLAN SARMA 
MS. MADHURIMA DUTA 
AMIT GOYAL 
DEBASISH SINGHA 
YADAV P. DAS 
JAGATCH. BORAH 
ANGSHUMAN SARMA 
MS. 11NKU SOM 
MD. IMRUL HASSAN 
MS. APARAJITA BHUYAN 
BHIJPEN SARIVLA 
BISHWAJYOTI PATI-IAK 
AZIMH. LASKAR 
MRS. SUNITA MEDHI CHOUDHURY 
RANJANKR. SAIKIA 
MS. ANJU AGARWAL 
MS. JULIE BEGUM 
RUPAM SARMA 
K. ENATOLI SEMA 
JASHADHIR DAS 
KAJIMUL H. BARUAH 
MRS. DAISY B. GOGOI 
UJJWAL KR. DAS 
DIGANTA SARMA 
PARTHV K. GOSWAMI 
MS. PRM REKHA BARUAH 
MS. MANIKA DAS 
MRS. CHINOO ROY SARKAR 
MS. USHA DAS 
MS. BIJITA SARMA 
MD. SHAFIQUE KHAN 
SAMEERAHMED 
BIKASK JAIN 

Received from the 6xecutant, 	Mr/Ms ..................................................................will lead 
	

And Accepted 
satisfied and accepted 	 me/us in the case 

Advocate 	 . 	 Advocate 	 Advocate 
And Accepted 
	

And Accepted 

Advocate 	 ft \ 	Advocate 

PrzntedandPu6[sfiei 6y gaufiati iIgfi Court (Bar fissoctation, g1waIiatz -781001 
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GUWAHAT! 

O..A.NO.. 5412006 	 4 
SHRI TARAPADA KIJMAR DAS 

-vs- 
OI & (fl'lWR 

Written statement on behalf of the respondent No 1,2 and 3. 

The respondent NO. 1,2 and 3 most respeciIuily beg to state as under 

1. 	That they have gone through the aforesaid Ok and understood the content 

therein. 

21 That in reply to the statement made in pam 44 the respondenis beg to 

Matte that Sri Tarapada Kr wis potcd as I Iarnal in scak of R. 740-9401 

- under Cliidf Medical D lorllMahgaon wc.f 1611.88 vide chief Medical 

Director (Personal) /Mabgaon's office order No. E12831140114iPt II (Mcd) di 

The respondents also beg to state that applicant had in the selection 1ffrwn 

Gt D. to (k. C against 33113 DP. Qata, striften test  held on £8,94 for the 

post of Jr Clerk (1 He qualified in the wTitten test held on 5i94 vide General 

Manager (personal) I Maligaon's memorandam No, E1283/ 54 pt Xiii (0) dL 811.94 

and appeared in the viva-vex test fi%ed 0016//01/95. In this sekdion Sri Tarapada 

KL Das was not empancled for the post of Jr. Ckirk//G in Sate Rs. 305045901 

- as he s not found suitable as per General Manager Per aiMaligaoufs 

Meinorandwn No E123011 (Mcd) dt 24/250495. 
• 	 - 

22 That in reply to the statement made in pam 45 the respondent beg to 

slate that applicant Sn Thrapatla Kr. Das 3gain appeared in the selection for Jr. 

Cleit/ 6 in scale Rs. 3050450I- both in 'witIen test and viva test on 

22.052001 and 14. 062001 reVectively, and in this selection also be was not 

empaneled as he was not found suitabte for the post Me GetFlanagers 

(onal)(Magaon 4en rI7tckttu No., E/23011 (Mcd) di 27.012000, 
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23 	That in reply to the sLitementradempara4.6therecgtosiate 

(Ti1I that Selection for thc post of Jr (Jerk ((3) in scale Rs. 3050-459W- agaan 
4cut 

33fl4 % DJ' qtiota flum (3rD to (k C is conducted to select. The suitable candidates 

for promotion by compctithe examination and the candidate who secure 60% marks 

both in pmfessional ability as well as in aegate are ncommendcd for 

emçalmcnt for pcontion as per sctharity by a nominated cecticn comniiUcc 

consisting of 3 officers.. As such,, appearing in the ivvccc test being qualified 

in the written examination does not guarantee a candidate for empannelment for 

pnxnotion. The candidate has to secure 609% marks both in Mfessional ability 

as well as in aggigate and corer the seniority positidrn to the extent of availability 

of unincservcdl reserved post for 	hic1i the selection is conducted, in tIne selection, 

the senior candidates qualified both in iii1ten as well as 	h-ce test (now 

dispensed with we.i 97108flJ3 as per Railway Boanl"s kiter No.. E (N6) 1I200I 

PM1/41 date 782003) and serice records are the main criteria of the selection 

for cmpancinicnt of the candidate to the next higher girnde. 	Subucnily the 

pmceduie for holding selection for promotion from & D to or C post has been 

thand vide Railway Brd's letter No. E (G)l-2003ICFPI2 dated 22.92003 

according to which the selections are to be conducted by hoJding rnitten test 

without viva-voce tesL Accordingily the selection are finaiised by written test and 

Remd of Service of 85 and iS marks respectively 

Copy of the Railway Bnfs letter dated 782(X)3 

and 22.92003 we crck,icicd as ANNI3XLJRE-A 

and B respcctiwey. 

2A That in reply to statement made in panri 43 respondent beg to state that 

selection was conducted in (he year 2005 for filling up the post of junior clerk 

(G) against 33J1 % depailmenial pinotion quota specifing one post unreserved 	- 

and one post for SC lhxn the post of Itamal, Peon, Record Sorlbeir Vide Notlfication 

No, P/23WT(MED) dated 9J22004. But the said selection coWucled. in 2005 

s treated as cancelled due to pocedural lapse vIde Geieral Mnajer (Pcrsoirital)f 

Malligaon's letter No. E(230/2 Mcd) dt 652005 and 13I1OZ2005.. 



LI) & 
23 That in reply to the statement made in Para 4. 4•9 resxiudcnt% beg to 

et 

ca state that a notification for holding selection of 02 po.. (1JR4 & SC-i) of Jr. 	a. 

CleikfG in scale 305045901- against 33 11 % DP Quota from (kl) to &C was rr 
issued vide (3enend Manager (Pcronal) Maligaon's killer No.. Ei'23011(Med) dL 

52005. Option were called for -from (3rD. staff wi'der Chief MediCal Dintor 

&. Wlcdiical Dircctau/Ccniial 1kaLll\1lahgaon from Grades i.e. Pcon (2550-320*)), 

Jdr Peon (2610-3540), RlSorter (26504000), Farash (2610-3540) & Hamats (2550-

32(X)). Accordingly selection was conducted and linalised vide General Manager 

(Porsonai)fMaligaoifs letter No. E/230//2 Med di 12114i2-2005 in vthich 02 

candidates vIz Sri (3ancsh Ram (SC), Sr Record Sorter under MedicaIl.Dinxtor 

/Ccnhal B iaVMaligaoii and Rajkumar Das (SC) Jdt Peon under Chief Medical 

Director Uvre found suitable and eiupanded for the post ofir. Clctt in scale (3050-

4590). 

26 That in reply to the statement made in para 4.9 respondent &g to stale 

that Tairapada Kt Das working as Harnal and 5 other (3rD staff working under 

Chief Medial Director! Central [kspitaY Maligaon opted to appeared in the wriften. 

test on 26,911X15. Amongst them 2 (two) candidate were empaneled. While 

mcornmcnding suitable candidate Sri (Jancsh Rani (SC). Sr. Reconi, under Medical 

DIrecl& Central Hospital MaJigaon,eing the senior most was considered for 

hR post and Sri Raj Kunnar Das (SC) Jdr Peon under Chief Medical Director! 

MalIgaon was considered against SC post in einisofRathyds (letter No. /1 
99-E (SC1)1125113 dt 20161i2003. and. kIter dated 2219I2005.. Name of all the if 
candidates appeared in the said lest are anangd in order of tbew seniority as 

undcr 

1. 	Sri Ganesh Ram (SCO, Sr Record Sorter 

Sri TX. Das (U), Barnal 	. - 1,19 

I 	Sri Churen Ck Born (ST), Record Sorter 	 OPP  

Raj Kumar Das (SC), Jdr. Peon  
Sri Subbash Chanda (UR) Hanual 	+ 

Sri Paresh Born (Si), Jdr Peon. 

22. That in reply to statement made in pera 4.10 respondents most respectfully 

bcg to sLZa that about 	ioned selection as mentioned In para 2.6 was conducted 



V 

'0 

Ca 
and Inatised as per laid do pmcedures of the selection and as mwh tbere 

is na qieslion of ieviewing the said setection., 	 S 

Qz 

IS That in reply to s temes made in paca 5.1 and 52 the resçondcnts 

beg to slate that seleefion for the alx,ye mentioned posls was conducted as per 

the produres laid down in Raihy Boants letter No. 7823 as mentiod 

above- 

the Railway Boants teller No. 262003 in rdation to post SC/ 

ST cw&dida1i who are sdcc&ed by ap4ying the geuc 	rntdant and whose names 	
/ in the selection us/penal appear within the number of LLR Vancies are to 

be heated as selected as on their owi merit5 and adjusted agumst unreseiwed 

post As such the selection Jnatiized on l214-12-25 is in offdff. 

2..9 	That in reply to the Statement made in para 53 respotWent beg to state 

that Sri Taada Kr Das Hamal in junior ZAWjesh Amp, Sr Receid Sorter 

amongst the 6 (ix) optccs appeared in the selection Sri Ganesh Ram Is working 

in stc. Rs 2750440W- wba as appticant ShrI Tanpad Kr Das is woikmg 

in scale Rs. 2550-320O Empltcewoiki_Jjde will sank senior to -- 

cmpkves working in lowef scale. There fore Sri (kncsb Ram Is senior to Sri J 
Taiapad Kr Da& 

2.10 That in reply to statenent made in para 55 the respondents beg to state 

that &cm is no whinisical action of the administration as selection s 

conducted and finaticed as per laid doi procedure 

2J0 That in reply to statement made in pam 6 the respondent beg to stale. 

that Sri Tairapada Kr. Das has not submitted any appl to the nistxaltion 

as per the recoI. 

3. 	That in the icts and ciøtuffnslances cxpbincd above the agt'plicaition 

deserves to be dismissed with cost.. 



t '~.Y 	
61`*~ 

VERIFICATION 

I tvlr. 	
, ag(41 

abouLAL..years working as 	 do 

hereby ,verify that the statements made in paragniph ito 	are true to my 

knowledge bdif I have not suppressed any .malerial facts.. 

Place: VC27 

Date: 	v4 'O) 

 

Signature 

 

b>.Cbief Perscnne Officer 
N.F. R&lwav ,  MIigaon 

Guwarat.i 1 
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6 ~P"XIV  

Ditod
p  

ro 	_ 	 '/'LG cMk.LG, c/Lo/ILO A, *M 	
mApOj tI 

All P!CDt, 	ADU1f,  

£UdS, WAo/ 2c4s,:)tLI 
. 	 .- . 	 Mana3rai Sr4(P', 	•.. . 	 . 	.••• ; 	. 	 : : 	 Uhii 	. 	. 	 :. 	 • 	, 

Dy' 'C/r Ljno/MLO 1f C31 (TC)it Js 	 a 

Dy: CST (y)f'LCs, / C/ø/Cih 	P.;t'i 	' k 	
SPOO' 	oe P.  brcircti/nLo,.  

Tho G5/1YflItU, I F1MU, A1SCIfEA 	NCh/Lc. 

Bu°pre odur-  for  hc1cljr jo1cc:icn'3 Oi 

: 	 prQ1ti 	to pests c1Si1i 	' 
t 	

I 	• 	' 	
•- 

COL•Y 	)tL1wy bo;4'c4Ql to tco, 	(c) /2ccO/ 
PM1/41 dtO41 7-2-2063 	137/'003) on th ibovo 

f 	rnonttonact 	1ct 	; Lei 	f 	fort1t.jOflA1)d 	)iory 
cction IiOV 8  CLLJiO 10tLC '1itO1 	..I)OQ2 jj 

j.n tair proocrlt c€tcr was circu1tc4 ur1&r GM (P)1r4LC 3 

No 	- 43fl E/254/o Pt. XXII LC) du 223-'*C' 	.n this 
connoct ion a COy v.: iA4VnC  6O1O(tiOP 1ip NIt). 150  .o 	Rhit 	

. 
I 	 Vol, . . 3.;,.2.,9 iLi • 	ic1oo iLJwiIh ,iord.ibri. 

( 	c 	Oyl? 
for ,  ILNFLJL MI NltC.LR (P)/flL 	 4 

I(  c0y if 	wa 1 x'oardJtor._ik , . 	(MG) 
I 	 at(3 7-82 00934)\ 	 I 

Sb Procodure for holding select ons for pron otlon,to posts 
classified as etoction 

- 	In trms of extant proceduro selection po ts are fifed I / a positive act of sIecton 
- 	

' consisbrgofawrttentestand/orvivavoce vivavo ebeingamuztinevcrycao 

• 	 . 	 1.1 	In cases where wrftten test is held. as partc f the sölectio' (or promotion to the highest 	• 
grade selection post in a category, the same inclues objective (gpo quetion for about 50% 

• (in the range of 45% to 55%) of. th&total marl ,1r the wrltriost The.obecUo typo 
• questions lirnitod to about 25%( 10 to range of 20 1 40 to 30%)  of the total marls for. th€i valnen 
examinatiot, if any, hold as part of the selection fr promoUon t eloctIon posts In the kiv.r . 

4 	grades1  h&o clso boen Introduced vide ACS No.1O Issued undurthls MInIstry's 16Itero1cvn 	 - 
- 	. number'dated8,3.2002 with the :3tiputatiànthat In order to ')ffsettho'impact of random 

. •: 	 ansviring, there ll bö negative marking for Wronç anSwers to objdctivè I  jpo quosons 
-r 1 

r 	I 	2. 	. The sUU side In the fore cf Deparhëflta' Council unr rn JCM Schema and the 
- PNM have demanded that 	...: 	..,, •- 	. .:. 	 • 

- 	I 	 I 

	

1 	 ..•',-.•>  

- 	 order to reduce subjectivity tc. the m iximum xtent possible in the daparlrrent& 
• 	 4elections, viva vote should be ellmirated on ll1 aalogy of iiva C6 hcving bcn . 	• 

o 	 ninatedin the recruitmonts from cpen mL ke( through RaiIy Recrutmcnt 

concept of negative narking ehould be done away with 

• 	IL 	
I  3• 	Purs ant to de libuatons with tho st.iFf sid, MIns!y of Rullways iiavci coiisldercd the , 

• 

• 	. _ . .- ----ii1utfl'grefuI y and have decided as undor:. •.• 	 . 	. 	 •. . 

	

I) .there w i ll be no viva voco in the deçartnental selections ikeptli 0,.b case of 	•. • 	 • •• 	. 	seoction, It aiiy, for promotion to the posts hr tho categories of Law Assistants, .. 
Physothorapists, Telephone Operator and.Te chors. For,those oatogorios, viva. 

• 	 ••, 	. 	voce s In vogue in the recruitment thro igh Railway Recruitment dards (RRBs);  
•.. 	

••- 	.. 	 • . 	• 	..;• 	•., 	 •. 	•. : 	• 	• 	;... Cont'd...,2/- 

- 	 ._ - - -- - -- 	 - 	 - - .- -•- 	 - 
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! it) While the objecve type quoUons in the wntten Artist held 
I 	

" , promoUon to all selection posts wifi be retained, he conceptof peave marking 
.. 	for wrong answers to the objective lype qu sttons a introduced vIdoACS No 130 

btd stands wtUidiawn 	 ;t 	' ' .. 	_. 	 . 	. 	. 	. - 	, 	.. . . 	. 	S 	• 	, 	• 	 . 'S..  ••• 	, 	 •r 	 • 	. • 	. •.. 	.•• 

.: 	. .3.1 	:As a corollary to elirnuiatton olviva voce in I.N.departmental 
decisions have also been taken 	 t ' 	

I 

. 	. 	. .. 	. :: 	. 	:• 	 . 	. . 	.. 	.. 	. 	. 	. ., 	.. . . 	,, . 	44 	. 	.' ,. 

I) Written test wtilinariabIy form part of all selecbons he'd forproñb 	opots 	' 
\ cassifled as seIection including the posts for which prese4tly on'y visvoce forms 
part of the seecUon 	 I 	 r 

I h) 15 marks hitherto allotted to viva voce i the setecon wItti cnslstd of both ' 

IlWay 

	

: 	written test and viva voce test will now be added to written testAccordtngIy ttie 
- 	total marks aIotted to written test for assessing profesiona ability of the 

I_ r 	'candidates shaH be 50 (botf in cases whdre presenIy writtennd v?va voc or ony'V. 
, viva voce form part of the seIecon) excet in the case of ielectlon to posth m th 

categories of Teachers, Law Psisthnts Physioüieraistand Tefephone 
Operators for which the exisng di tribution of marks, nameIy1 35 for 1 ntten test 
and 15 for vva voce wiu connue to be ii force  

	

j 4 	It h:is also been decded that the pro edure as revised above wtJI be apj!icbe o 
I 	? 	setections notified on or after the date of issue cf this  . 	' 

 

-,  
 

	

5 	Aàcordi(igy, the indian Railway EstibIishmnt Manual, Volume I, 199 is t rondd 
perACS No ..t5.OencIosed 	 4t 	i I 

 
P'ease acknowledge receipt 	, 	 J . 	. 	: . 	. . . 	. 	.. 	•: 	................. 	:i 	. 	. 	. 	. 	. 	. 	... 	. 	. 	.. .y . 	. 	., 	• 

' 	 1 '• 	 ' 
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End ACS No 	 Joint Dire'tor, Esahshme 
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1t1 	_t '•  , ; Advance Corethon 1tip No 	 : 
.- 	.. e 	 - 	I 	 •t . 

Cha0tI1 Section 'B' -. r dies OVCIflIflJ tIV promOtIOn of Group 'Cstaff 

.' 	: 	• 	•. 	 .. 	:. 	• 	• 	• 	.'.. 	 • 	• 2 	•• 

	

I 	In thecxisttflg para 215  

L 	; -. • 	•• 	: 	:• I) ..hFor. thexlstiflg sub-para (a) substitute the following:-  
. 	 ' 	 ' 	I 	 ' 	

r 	
; 	• 

'-t:setecuon post shall be flted by a p)sItIve act of seeciofl nae bySeect(ofl ' 
4 	

t 	
Bo4rds from rioigst the staff, ehbIe for soIocUOfl TiopOSflIVe1aCtOf J  

selection shall consist of only written test i assess tb profcsslofla ability f 
ft the canddates for whic Ii reasonable advance noce should be sent, except in 

I ' the case of scLcon for promotion to pos in the rategorIe of T5che1S Lav 
I Assistants, Phy otnerapists and Telephone operators,'wtietethe positive act 

- f A• 
cfselection shall consistof both writlen test and viva voce testThe staff in the - 	I 	-• 	immediate lower grade with a minimum of two years seriice it hat grade only , 	' 

	

-Jt 	will be eligible for promobon 3 unless a longer length of service  
-rade has been stpulatd as a ondition of eligibility fóçprdiiotion a 	' 

- •:: paftcu1ar category' 'The srvice br this purpoe 
- 	'. I 	• 	rendered on ad hoc dbasls followed by regul service IT 

:' 	 ' 1' • condition of lye years service Sh)Uld stand fullled attthetine.of'tUal 	. 
,.' 	.

.fl 
pronioon and not necessarily at th stage of conslderofl t byv4uo.O! tho 	' 

7 	1 	•' ' • 	above rule, a junior is eligible for promotion 1  his senior also 4I bèe1llbl jbr' ; 
such promoton, even though he might not have put in a totaSvicebf 

- 	 J I years, ar more (if splated in parti uLr category in the lower grae) 	 : 	4 
J. 

.. 	 .- Ii) 	in sub paras (C) and (d) the words ad figures 'para 216hoild 	 , 
toreadaspara21O 

? 	 I 	
) 1I 	L 44 ' 

Delete sub para (ee) aSSeparate(l from the original subpa(G) videCS 

	

1 	No82 issucd udei the 7  Minisy's Je1ter NoE(NG)l 99/PMi/i5dathcf 	' 

I 	
26 7 f999 	 I 

	

t 	 ' 	 & 

	

hi 	lntheexiting para 210 
 

	

1 	 I. 	tk1. 	' 	' i L 	
•' 	*I; 

	

I 	t) 	In the exisng sub pars (b) as modified vido ACS No 40 ssuect under the 
Ministrys letter NoE(NG)l 95/PMI/14 dated 33199& ¶Ielete the 
such a test is appearing in the first sentence of the sub para 	c'  

U) 	For the existing sub para (c) as rrodiflod vidi ACS 	 I 

Ministry's letter No E(NG)l 2000 PM1/41 dated 83 20O2,'1subtttutO  
following: 	 ' 

' 	 " 	
I 

	

contd' '2/ 	' 	'14 t'i 
- 

f 	
tH: J,

0 

>40 

r 	 r 

r 	
r 

L 	 ' 	I  
I 
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r 

	

In tho Written test heLd as part of e selection for promoon 4 o 41he 	, 
highest grade seIecon post in a category, objecUve type ,questi ons should be 
set for about 50% in the range of 45% to 55%) of the tota' marks or the 	, 
wntteritest n the written test held as part of the seIecon for prornoon t6 1  
other lbwer grade selection posts objecve ype quetioiis should be set to tho 
extent of about 25% (in the rdnge of 20% to 30%) of the total mark for the ' 

- 	 written test  

(h) 	the provisions at (i).above will b apphcable to sol  
-. 	departments except Accounts Deparirnent 	 , 	, 

ni) 	For tte existing Note (iu) be'ow ub-para (g) asmodficd vd ACS No 66 
' 	 issued under the Mnistrys letter No E(3)l 98/PMj111 iated 16 11 1998, 

j tsubsttute the foowing 	 ) 	 ' 

.;-• 	
, Candidates must obtain a mininrum of % marks in profosstona abdily and 

	

T 	 , 	
60% marks of the aggregate for being p13 ed on the panel l a few cases 

-'c 	 wtwre both wntten and oral tests are held for adjudging the profesionalablltty, 
; 	 I- 	_ the"vntten test should rioLbe of less than 15 marks and the candidatesmust,  .' 	

secure 60% marks rn written test for the purpose of bOirig called inivW4&6.  Ji 	test Prov,ded that GuYs of the total of the marks trescnbêcJ for 	tten 
" 	. examrnaton and for senionty will also be tle basis for calling candidite for 

viva-voc test instead of 6O% of the markt, for the written examinatononl, 	,. 
marks'for seniority being awarded on nocnal basis However, it shuldbetJ 

	

t 	
specifically made clear to them that they are being called for interview basd4r 	, r 

ron the rparks for Seniority awarded on notional basis and that'mpapelmtwil1 	t _j 
" 	.. be sCrbjec to terr. secunng 60% marks n the professional ability (vrtttn 

-t,1  J I 	 •• 1 fldVIVaYbCO iest)and 60% In the agt  

? d !it A  
For. the exjslirrg entries against Item (1) of tie table at the end of  subpara 

	as modified vide ACS No 6b issued under the MinItr letthr'  NOE(NG)/l 98IPMI11 1 dated 16 1 1 1998, ubstitute the following und the 	- 

	

- columns FactorS/l-1eadings 1  Maximum Marks and Qudlifyidg Marks 	, .i 	. :: : 	;: : •..' :i respáctjQel.: 	. .. .: ;. 	. 	• 	. , 	: : 	•: . 	. 	• •• 	'::i t 	 cf 

	

Professional ability 	50 	30 I 	
) 	 # 	

I 
. 	. 	. . 	, 	.. . 	

'•'e' 	 • 	• 	. :. 	••; 	 '.. 	 ".. 	; 	::.: For the existing sub clause (U) olsub para ( j ) substue the following 

	

. 	. 	.'. 	 0 	• 	
, 	 . 	-... 	.. 

in afew cases where both writtens .test and vv voce iest. 	hold t3S$es7 I 
the professional ability of the candidates, aU those who secure not less than L  
60% marks In the written test should b called for va vor test 	, 

I 	 I 	 ' I 	
(AUthoity Ministry of Raways' letter No E(NG)l 2000/pM1141 ' 

dt JJ 08 03) 

I  
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)fV 	 In thm (onte'<t 	is daiifitd th-it in eJbOn posts SC/ST carbclates 
,1 	 &'h6are sekcted b appl\ 1 	ti1 	( tic I 1 1 4 rid u ci tiid Iios nanic t.r rhe r1cct 

$ 	I 	• 	 . 	 . 	 S 	 • 	 • 	 . 	 . 	 . 	 .. 	 . 	 I'', •'' . '' 	'•• 	I 	• 	•• 
hit! ,anel a , c r t illi n I h n iiiii In i i un: 	i \ 	1 \ 	i n( IE'S ii 	O be Ii eaIcij 	r 

	

' 	.. 	. 	 : 	• 

	

¶ 	s1ectd oil tht.r ovn nic i t ! (I O>aflplc 	SUp().t 1i( ( irc 	.tOt) Qt I 0 , 
iL4qe.or which 	p ru 1/ ..e1et list is to he pupard Outim,"1\ ' 

' a%a.nQes are unrecci ' tI md lour aic iest ccl for C'/3T 'Fimt fiIxcnthdatcs 
ifl the e1ect hst/ p mel who have bcon tseleyUA 1w pp1vinc, t1i 	 t 
\Jffl be adjusted against iuuthelved cu 	s ]tLJ)( live of i11CLfCt whether 
th(y or sonic of them bdoi tc EC i 6T uL gotv SC/'T cndidt&eeiWtd f 

 C. 

	

: 	iernrnning foux reserved ' (IcanueS wheth i ',ekcIed OR CiWTdl stncLUOb)' 

	

i'1rm rela ,x's, tioni g/ Concessions its per cxi'ilng iniii uthow on 	 ' 
1 	djuted apaut msemed. vaquicies..iinihuI 	ui cisc 1 on 'ieUnji  

	

: •. • 	'••; 	 canthdi tes 	 . 

r 	U fl IQV d 'vacanci 	a iid n e inc1ud d in ih I in 
 

fl\ I e1a<aton I 	( 'SIOfl \ t II 1( I I. t (S jiis Wfl II1C1 It (  

	

—1 	I 	 ---- 	- 	 jt4 
'l The 4 darthctUionb 	ud vick lloiu1's kc[ No 

lVI'I by 5041fd' ktf'(f even fltuUbfctht&O700002  
Iflle prmcip1e laid do% 11 vdc Bonxd'5 Icttut of .vcr nurnb4 	OO8 200 - 	' 

- 	should bemade applicable m ill the piomotions hel4 1ftei its 	 * 
is  

	

. 	 I 	I 	I 	e 	J 

- 	(  

dtted 20112 	
poses of S C. f..ilwa S i€fereiicc. No P(RESJ7t/Pohcy/Vo X l  
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Some of the Zoiiaj RajJw s h 	1J d dObt g 	mthw I 	i)of tii quoted ltEer md &ougJ it caleoi-jca1 ch 1fiCil tint ts to 
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1_e 	3 t i'rf6rrc'1 to ) 	h'L' I' .((t "IC t( 	LtU1tl a3 
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2" 	, 	 br Gon-'ral. fl" 	r P LC' 

py of 	 'a l t i 	.L(N II —0O3/Lr/? 

	

a 	\ Sub Pioccdurt for holdmselLctLOflS 

	

q, 	 &" Group Tto Group 	 17t 
'.a' a' 	',• ,'., 	., 	a 	,: ' r '; '  , 'a  

Reference instructions contained in this T\4inistt'y s 1ettc 
2000IPMI/41 dad 07-08-2003 and 27-08-2003 
in the departmental selection' for piomotion to nosts , tlassified 1S''ICç 
C' categories 

2 	' In terms of mt uctions ontaintd in p"n a 189 of '1RL4 Vol t',f, 
quota of posts in the lowest trade of Conunerci ii Cleiks, Ticket Col 
Clc,rk'O'flcc Cici ks and otlict uitcpot u' ol CIci hi likc bInu s C1uk 
i atmarked for promotion of Railway scrvwiL in (itou) L) Utt(.0i t 
iegulara.'ciuie of promotion exists the Group 'C' eateUOric 
with specified Group 'D' categories'on the basis of broad affinity ofc 
tCTIIIS of Baird s kitLi No 1 (NG)1196/CI p127 dakd 10110 7000 I 

a 	posts in these c 16oI u.s ine also fluid by pi OIflOtlOfl of ii 	ict1 
employees with a Ininirawn of two yc'l s service in i1e eonc 

a entirely on mciii on the 1) isis of a compcttivC exarnifl 11100 	lowcvCi 
At)ptt liii quota foi prci'tco I of GroupI) stiff t (lr( 
Accounts Cktlio t>atUiuoc to  be 5% of tic posts.'  

1t has been decided th'it like in the cisL 'of (ujjkpiiritu 

	

z2yy>tq 	J 'there 1 ill be no viv'i voce.,nl the selections held for promot on Jor 
referred to in para 2rabove a  'A cordinly' the scled'o 

(ansisi 	nttci Tec and cc 	Scrvnc,,p 8'"md5m'irIs resp 
a 	 , 	'TY' 	 ,1 I 
has also been decided tat t2ic'procd 'ure os revscd above w 

tolecons'nobuied on orafterthedatcofisSlleoltlllSlcttcr 'I . 
Ct/V) 	 a 

4 1 	All the renvuni ig p1 ocedure pie' i. nbcd for holding sek< 
constitution of Selection Boadsin voguc i s per Woccdure res&)dC  

- 	M wagers will remall unaitcied 
a' 

a" 

'alt 

a''  a 
'a 
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amended as per ACS Nos154wd 155encloced 	 . ' j 
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14 CHAPTER , SECTION '13', SUB SECTION III 	
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• ti9 subpara (1) of OarF 
: 	

l26substjtute 

	

\ L 
—I 	The posts i n the 

\'iII be 	 Catego of Triin Clerks in the py 

	

filled as Jnder 	I 

	

I 	
1 	

e 	
I 	I 	

I I 	J 	i 	 I 	, 

50% by throct rocruitmnt through Railway Recrfmopt 3ocrd, 

	

I 	lU),i 	I I  
0 	• 	

1 	 • 	• 	
•,,, 	 • 	. 	•0 	 • 	 0 	, • . •, 	 • 	

0 	• 	 o 	' 
•o l 	 !.jfI1 

	

1/3% by promotIon by a pro6es of 	fo ê1iib1e 
2 	

I 	
Group DI categories o staff as specified by the Zoi1 Railways as perprocedue prescribed in parr 189, an 1  

	

•?' 	 I l 	 d 	
1 

16-2/3% by promotion 3ntiroly on nierit of MatricuIat Group '0' 
employees from eIlgibI) categories as specfle 	Zon , Railways for (ii) aboe, with i minimumbf r2yers regular service in the .oncorned seniority unit on 'tho bastsof  13 I 

	

	 competitive examjnatioi, Consisting of Writtcn'Tst nd Record 
of Service or 85 and 15 marks rospoctivoJy 

	

0 	 •, 	
;•• 0' 	

0 	 0 	0 	 • 	 • 	0 • 	

• 	13I 	 ,0. 

I 	 1 	1 For 
the ecisting sub-pare (1) of Pare 27 substitut9 the folidwing 4 	 l 	

I 
4fl(1)l 

ThP posts in tRio catogory Of Tlck9t Collectorj'jn tho - 4590 will be filled as under 	
I 

r 	 4 	

I 

50% by direct recruitment through Raiiwa 

by promotion by a process of ObleRonjrom otIiblo 
Group D' calegonlos of taif as specified by thW ~&ial Ritways as per procadure prescribed in para 189, and 

(iii) 	
16-2/3% by promotion entirely on n orit of Matriclat Group D 
empfo'e from eligible categonioc as speCified bthe'Zon0l Railways for (ii) above with a r inimum of I2years regular 
service ri the concern(d sononily unit on the basis of. a 0 	

0• 	

0 0 	
'0 

compotitivo oxaminatioh consisting of'Wnjltoii tst ñd Record of Servict) of 85 and 15 marks resp( ctivoly 
4, 
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21. 	I  
: 	• 	;. 	. . •1.III•Eoth$ existing sub-para (1) of Para.128 substitte th.foIIoing:. 	. •., 	S  • 	 • V The posts in the category of Comrneriat Cloiks in the pay caIe 

Rs 3200-4900 will be filled as under 
t. 	

) 
. : . '. . .: '. 	

• . (i) • • 50% by direct recjtment thrôüh RaiIayReértrnent Board; 	. 
:•• 	 .. 	

; 	•••:'• 	• 

33 1/3% by promoto) by a procos of 5eIortinn from oIiibIo . 	, 	. 	
. GvLsp 'D Cn1tgorIo 	1 stI'r as SpecIfiod by tho Zonul RolIwayi f 	; 

as per procodjre pre .cribed in prà 189 and 	
/ 4 	 qt 	

t 

I 	

(fli) 	16-2/3% by promotion entirdy on mo it of Matiicdl&e GrouptD' 	j _l 	
employees from elgbk categorios as poc:1ied by the Zonal 4 	
Railways for. (H) above, with a minimum of 2yçars regulaç 

I ) 	service in the concerrtec sohiority unit od the basis of I 	' 	competitive examination Consisting n Written Test and Record of Service of 85 and 15 marks respectively 	\ 

: 
 

1v 	Fottho existing sub-pare (1)ofpara 169 SUbStitutothofoILowng — 	
(1) The posts in the category of Shrolfs in the p y 	Rs 3Q5O459O will fif 	 I p 	be ed as undor 	 sca o 	

I 

t s 

50% by direct recruitment through Railway Recruitmint Board 

33 1/3% by promotion by a process of seJechb frm eligible 
Group D categories of staff as Specified by the Zonal Railways 
as per procedure prescril)od in pare I 9, and 	, 
16 2/3% by promotion entirely on merit of Matriculate Grup D 
employees from eligible catoijorios as spccifioc by tho ?onnl I  
Rallwayci for (II) abovo with a rillnimUM of ,  2 yours togular, I 	ServiCe in the concerncid Sofia: ity unit on, the hasis of 
competitive examination rOnsiSting of Written Test end Record 
of Service of 85 and 15 marks rospectivoly 	 l 

I 	(lj V 	For the existing sub-pare (1) of Pare 174 Substitute the foil owjngL I 	- 
(1) The posts in the cate 
will be filled as Undergory of Off:cø Clerks in the pay Scala Rs 305O-450 I 	

- 	 r 

	

I 	I (') 	50 0/c by direct recruitment througn Raiy Recrut(ment Board 	L 
I 	 lwa 	/ 
33-1/3% by promotion y a process of selection 'from li:bl 	' 	A1 
Group V. categories of st:ff as spocifje by the onal Rçlilway3 OGPorproGeduroproCrib(dij  

213% by promotion entirely on' merit of 4atrdular 	o 	' employees from eligible categories as specified by the Zonel' - - 	
Railwa 	for (ii)above.jttia min 1 mu ,ii•f.2 yersreggar.i.:;, SOIVICO in the concern$d SGnior:ty unit on (ho basi' oka 
competitive examination consisting of Written Test and Record of Servi(e of 85 and 15 marfcs respect:vfy 	r 	11 

inistry 
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t 	 (( 	 AD 5 VANCE CORRECTiON SLIP NO IS 	 ,3 	' 

ction B 	 ) 
' 	. R:ii1way servants and 	 fl 

GroupDanc1GtoiinC.u'c.i. 	 ' 

J• 	;r 	4 \'M 	 ' 	I  

_ 	 4 For the c'utng pai 5t 189, substi.ole t1i. ioUowii  

I. 	
•'; 

	

I "189 Promotion to higher 'radcs a Group 'C' 	Radway servants in Gioup 'D 
catcgones for v1m no n I u i urne of proinoflon C (tst 3 1/3% of the po ts in thc 

I 	1oves1 grade of Coinmerctu Ck rk 	1 L.SkLt COltsC1OLS, 1 UtlflS (Jeiks, 011ice Cicil s,Storcs 	
' 

Cluks, etc shoutd'1e eanmtrked fo promotion Thc quota fbi omotioti of(iioup D'stuff 
In the Accounts Deptts to Group C poSt of Accounts Clerks will be 25% Promotion to 

	

Group C will te subject to the fo oiiig conthUons 	 t  j 	r 
S ' 	 , 	 . 	 • 	 • 	 . 	 ,. . 	 S2:•i• 	' 1 '•,S 	. S 	

• 	 .. 	 : 	 • 	• 	S . 5 	 p' •.... 	. •, . 	 :, 	., 

f 1 	
IS 	1 ) 	1 

(I) -t AllWromotio[1s  should be made 'on the b sis of sciection Thet. shcu1d be 
: 	 , written tests to asss thc. cducat&onal aWiiiirnultc of cu thd4tfs Group C' 

I 	catcgories referred to above should b suitably linKed with pcthcd 

- 	
I 	. categones in the lower grades on broad effinity of work to foim roup for 	.. 

,. . promotion but it should be Lusured that the prospects ate made equM inth 	, 14 

r 	 •' difierent groups The test should be correl ited to the stajilizu -& ofpro i1 iC,1CY1 
tha can reasonably be expected from railway servants who aic gem ra1Iypoii il' 	I 	I 

I 	I rnatitculates The aim of the examiner should be to assess thc?genra1  Ji1X 
suitability of the Group D' railway servints ofRring Uomsc1vesfo, 	 ' I 

.5 . prcnToUon to Group C' posts from the omt of vi'w of theit knowkdgc'  
English and their general siandard of int.J1igenc 	liii.. ftctors of se1ectton ç  

11 
t 	t.  and their relative wcilit vill be as indicated bdow  

I 	 - 	L 	 I 	tLI••f, ; 	' 
1 

I 	 FnctojjLuIun2s 	I 
 ' it 

 

(;si 1  

1 	 I 	(jt) 	WnttcnTest 	 • 	85 	 : 
(b) Record of Service  

. S 	, '; 	
•:: 	: 	: 	 .. 	. 	.

.:. 	
: 	• • 	

: 

I 	t • 	 ' 	 . 	
I 	 c 

 Total 

S 	'• 	S • :. •.. . 	0) • Wntten test shouId.onsisl of one pupe,of 3our • 
dividcd into to parts — Pint 'A to test the working Jnowlcdge ofthoP' 	' 
Railway servant of the English language and Part if 	 ' 
standard of intelligence and proficiency throug' question 
Anthmetic Genera] (nowledgc mainly pettaiiung to 

I 	 and matters immediately porta1nmj to ho work ho has bcn 	
I 

with during his Railway service In drawing 'ipltlie qucstionsç mus4I 	'4 t 	 i be ensured that thi y arc not set as such a standaid as to 1 ma1.ë it4 	I 

mi 'racticable for a Group D railway servant 9f average ntel1icee' 	1PI '1r 
, . 	and not mal statidarik 6ffli1cency to qualify in Utt test 

I 	

I 	
I 	(I 	I1I 

k 	 , 

I 	
I 	•54  ,l: 	.1 $ 	 ....I 

•i1' 	 I 	 I 	 k 	 tf5 
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: 	, 	• 	
• 	 , 	. 	A • 

.ti*y 	 . 	 . 	. 	.. 	. 	

(••,. 	. 
. 	(2) 	

Assessne,t tinder the headjn Record of Service wjllbc basedogj • fr 	 S 
 enifies in the Scijce BQokJpArsona! {lcrcgar(liJg acadcnc/tcchnjca1 	. 

, 	
qu thfications n arch/purui hm nts t : • ,: 	

() . 	selection s  Sh()tIjd ' 	b rcstljCtccI to tliVcc tifl)C the nubcrf;ois 
; . 	, 	

. •; • S  10 b filled but kept op 	to all CligiIe Cfldjdjt(S who woffld lice to be considep 	for iich CICrtI()Ts 	 ' 	
A (4) • 	All 	

°R cIç s 	 . . 
Service the quifyirg Percentage of. marks' being pesnbd by the :. 

• 	. • 	. 	. . .. 	

Tai' Manager, 

S!UOflty for promo ion against the yearly \acancies avalabJe for them  

	

flfl p  CC C 1lLgonc 	 ' 	

A 

(ii) 	Gioup tDP railway 
sciant to be eligibje for prornotn to Groyp 'C'posts 	' 	

J 
should have put in a nmnmum 3 years of contiu6us sece This does not apply to Schedulj Castes and Scheduled Tnbes carxdidte 	

A 
(m)  

or promot0j 	 'c' J)OSt in 	tiw lu ml ud: c (JroupJ) stafl 	 A 
will be t cqu,rcd iu possc ;s a 1 Yl)Ifl 	PCd of JO w p in ii LngIjsf1 or 25 
w p rn 

u Ilindi Pronotj,]s may, ho cvei, be aJlqwc oi 
	 q 	' 

L 	
and the concerned stft ivn two yer' ttm fio th d 

	ofprouiotioi quihfy the 1)rcscnb! tYPCWI iting te , and, if they fn1 to quaifyth4 1 	d tY )CWflt1flg test withm the said pcod 
they will be liable to be revejie 	 A A (iv) 

- 	L 	

, The standard of 
trnin impaflcd to the (noup4'1 i fllway si rvtu#s sotociod for Grøup C posts should b the san1 

as for direct recruits foth Group C' categoncs and rn the ease of failur 	
n the st afternpt4uh employees may be ven second chance to qualify,  

Grøup 'D \ riulway scr liii When L 'toted to Group 'c' pasts n the 
Accouiits Dept shah o through the nne trwnwg and 

Atet and shall bo 	' 
subject to the same COfldjIioi2 of 	is are in ior for the 	 141 

	

Dunn tli penod of then trduurg t&y ould gc as Thpcfldthe 	
1 'vould ha nonnally drawn on promotion to Group 	MI 011Owjjncg hk 	
L Deames5, Cornpe0 and Hoii kent 'llowaflces ll b allowed tolthelA* at th scales apphcable had the stipend beefl treated as pay A 	A 	 A 

— Employe in lower Group 'c' seal0 of J 825 l2OO(Iç)/2750 4100 (!SRp) 
Rs 9SO-I400pS)/3Q5o4S90 (RSRP) for whom no 'gul UVCIItIC of promotion ts ll also be cligible to appeir In the 

SOlCCttO held br Promotion of Group 
employees 

 to Group C against the prescnbed quot 
- 	 I 	 4 

	

(Authon1 	Ministiy Of 
Rihay s k iLl Nor(NG)u,94JcJJ),26 dated 0 0492

an  10 01J993 I:(NG)j/93,crJ),41 dtd 07 04 1994 and 28 11-1996, E(NG)r/96/cl P/19 da(ed O 02j9g and 
11 -121997 and EG)rj2oo3J/2 

dated 22-09 2003) 
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